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COUNCIL OF STATES

Saturday, 6th March. 1954

The Council met at two of the clock, MR.
CHAIRMAN in the Chair.

RESIGNATION BY SHRIK. C.
GEORGE

MR. CHAIRMAN: I have to inform hon.
Members that Shri K. C. George has resigned
his seat in the Council of States with effect
from the 5th March 1954.

THE BUDGET (GENERAL) 1954-55—
GENERAL DISCUSSION—continued.

SHRI KISHEN CHAND (Hyderabad) : Mr.
Chairman, I shall now come to the capital
Budget of our. Government wherein the hon.
Finance Minister has provided for a floating
debt of Rs. 250 crores. It is not clear what the
hon. Finance Minister means by "floating
debt". If this debt is obtained from Treasury
Bills it is really a loan from the market. I
think, Sir, the hon. Finance Minister probably
means by it the printing of new currency
notes to the extent of Rs. 250 crores because
that is the real deficit financing.

I will. Sir, discuss in a few words the effects
of this type of financing on the country's
economy. Sir, we are launching on a mixed type
of economy. That means we are going to have a
private sector as well as a public sector for the
starting and running of industries in our country.
In such a mixed economy we have got to be
very * clear and earmark the various industries
for the two sectors to work together and also
earmark the sources of capital formation for
both of them. The hon. Finance Minister
through the Reserve Bank has entirely
controlled all the scheduled banks from lending
any money to trade and industry and the Finance
Minister is withdrawing, by offering high rates
of interest, all
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surplus money from the market. The net result
is that there is no money left for the private
sector to develop. If we do not want the
private sector to develop, it is well and good.
The Government should come forward and
start the industries, but if the Government
does not start the industries and does not leave
any money for the private sector to develop,
how is the problem of unemployment going to
be solved in this country ? There are no new
industries coming up. All this is due to the
fact that there is no money in the market. It is
very easy to say that capital is shy. but capital
is not shy. There is no capital to come
forward. The scheduled banks are the
repositories of savings and you have
controlled them. They can only invest in
Government securities. Sir, the real benefit of
deficit financing will only be visible if by
deficit financing the hon. Finance Minister
agrees to the printing of notes to the extent of
about Rs. 250 to Rs. 300 crores every year.
During the last war from 1941 onwards to
1944, currency notes to the extent of Rs. 300
crores were printed every year and our
currency was increased by nearly 1,200
crores. | would like hon. Members to consider
what were the bad effects of it

SHrI H. P. SAKSENA (Uttar Pradesh):
Inflation.

SHRI KISHEN CHAND: During war years
the prices of articles did not go up as much as
they have gone up during the years which you
call years of non-inflation. If you remember
the years of 1942 and ,, 1943 the price level
then was much lower than it is at present. Sir,
at present the prices of agricultural products
have started going down; the prices of food
grains are also going down but it is leading to
greater unemployment. At such a time deficit
financing done by an increase in the
circulation of ngj:es may lead to about 5 to 10
per cent, increase in prices. That means it will
arrest the deflation that is setting in in the
agricultural prices. That
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[Shri Kishen Chand.] deflation is going to
very seriously affect the interests of the
agricultural population. If the prices of food-
grains and the prices of raw materials
produced by the agriculturists go down as
rapidly as they are going down at present, it
will create a very serious situation in our
country. People do not realise it. They may be
wise after the event, but untold harm would
have been done to the economy of the country
by this type of carelessness. I think, Sir, that
the financing of our capital Budget should be
carried on by pure and simple deficit
financing. The Finance Minister should leave
enough sources at capital formation in the
private sector which will give a great stimulus
to the development of industries in our
country, especially of the consumer type. And
if these consumer type of industries develop,
it will lead to greaver employment and the
raising of the standard of living. After all, the
standard of living does not mean the
satisfaction of the bare necessities of life like
food. It is the consumer goods that raise the
standard of life and in every society, it is a
section of people that produces the consumer
goods and the other sections use it. That is the
best possible economy that we can  have.

Sir, I will only say that the hon. Finance
Minister has not made up his mind. On the one
hand he wants to go in for deficit financing
and on the other side he wants to impose
excise duty. He has imposed excise duty on
only three items this year but I think it is only
a forerunner. He has indicated in his speech
that later on he is going to impose excise duty
on other articles. He wants to put in more
money in the market by deficit financing and
also take it away by excise duties on consumer
goods. I think this type of policy is not going
to benefit our economy at all. He has got to
adopt some sort of a bold policy. Too much
conservatism is not going to help our country.
It is going to create such a magnitude of
unemployment in the country that
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the whole Government will be engulfed by it.
It will be far better if calculated risks are
taken and a new type of economy is evolved
in the country; unless a bold policy is adopt-
ed, there is no chance of survival.

The hon. Minister has -concluded his
Budget speech with a sort of survey of the
economic progress of our country during the
last seven years. I submit, Sir, that it is too
rosy a picture. The actual facts are quite
different and I shall give the ouier side of the
picture for your kind consideration. The hon
Minister has referred to all the events which
have happened during these seven years, but I
will not give the other side of the picture in
respect of all of them, but only about a few of
them. The first point is about the
rehabilitation of tne refugees. I maintain, Sir,
that the Congress Government agreed to
partition at the last moment without taking
due precaution, so that it led to wholesale
murder, butchery * and arson and millions
had to migrate to either side leaving behind
their dear and near. The attempts at rehabili-
tation have been half-hearted and the doles
have only helped them to eke out a bare
existence.

The second great achievement is the
integration of States. 1 submit, that the ruling
princes were a tottering lot and would have
disappeared, but the Congress Government
safeguarded their position and is paying an
annual subsidy of Rs. 6 crores free of all taxes
for the last seven years and has permitted them
to transfer assets and jewelleries worth several
hundreds of crores outside the country and to
distribute a. like amount among their relations
in the country.

Sir, the foreign trade and industry have been
allowed to flourish in the country at the cost
of indigenous trade and industry and are being
allowed to take away nearly Rs. 100 crores
per year in the shape of interest, profit and
services,
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The sterling balances are not being drawn
and trade is restricted to sterling area and
Commonwealth countries by giving all sorts
of preferences so that the credit of sterling is
maintained. Old army equipment, outdated
naval ships and outmoded aircraft are being
purchased from U. K. and other sterling areas
to permit them to dispose of their junk at
fabulous prices. The sterling balances should
have been utilised to liquidate foreign 'assets
in India at pre-war prices. The balances
should have been converted into dollars in
1949 at the then prevailing price of 30 cents
per rupee. That would have enabled the
Government to set up basic factories for

machine making and producing basic
chemicals, thereby making the country
independent mof all nations in times of
emergency.

The level of indirect and direct taxation has
been raised to such a level that it has led to
price-increase of consumer goods and the
people cannot afford to purchase them. The
credit facilities have been controlled by orders
of the Reserve Bank, which is leading to
widespread unemployment. The plight of trade
and small-scale industries was never worse
than at present. The Government industries are
top-heavy and the cost of production is too
high.

The cost of civil administration has
increased five-fold as compared to prewar
years, and the three-fold increase in staff is
adding to red-tape and inefficiency. The
additional staff is justifying its existence by
transferring files from one room to another
and where decisions used to be taken after two
or three 'motings', they are now taken after
twenty 'notings'.

The grandest achievement of our
Government is the Five Year Plan which is
supposed to double the national income in a
period of 27 years, probably by which date the
population would have increased by 40 per
cent. The Plan is behind schedule of spending
in the first three years, and

will now increase the tempo of spending so
that all the 2,250 crores of rupees are finished
in five years. No proper assessment is being
made of the benefits derived from the Plan.
The cost of all construction is calculated on
rates prevailing in the U.K. or the U.S.A., and
any praise from interested foreign experts or
visiting foreign diplomats, is taken as a certi-
ficate of efficiency and usefulness of the Plan.

The Government is helping in the creation
of a new caste system. It Is that of LP.
(Important Persons), V.I.P. (Very Important
Persons) and V.V.I.P. (Very Very Important
Persons), who remain apart from the common
man for fear of contamination.

When the history of these seven years is
written by some future historian, he will be
surprised why the men at the helm of affairs
adopted such a weak policy and missed the
golden opportunity of buiiding a prosperous
India, taking the fullest advantage of world
conditions. The verdict will be that the men
were not big enough for the occasion.

SHRI H. N. KUNZRU (Uttar Pradesh) : Mr.
Chairman, I should like to begin by offering a
warm welcome to the officers and men of the
Indian forces who have returned recently from
Korea, after doing a very difficult job
remarkably well. By their understanding,
impartiality, and efficiency they have served
the cause of world peace and have enhanced
the prestige of India.

Sir, our Defence forces may be called upon
to handle even more difficult jobs in future. It
is, therefore, necessary that we should take
such measures as will enable them to work
with the maximum efficiency. The size of our
military Budget which used to be the subject
of criticism every year, has had only one critic
in this House this year. It is recognised that al-
though it may appear to be large, it is not too
large to ensure the security of the country. If
more money were available, 1 have no
doubt that the
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[Shri H. N. Kunzru.] Defence Ministry
would lay claim to a portion of it in order to
provide the things that our Defence forces
badly need. But, as no money is available, it is
more than ever necessary that such measures
should be taken as would make for the full
utilisation of the available funds in the best
possible manner.

I should like to place before the House and
the Finance Ministry two suggestions which, [
think, without adding materially to the
permanent cost, would add to our security and
enable us to follow a sound policy. The first
measure that [ should like to draw the attention
of Government to is the need for the
manufacture of stores and equipment in India.
I Know that something is already being done
in this connection and that Government is
thinking of taking steps to undertake the
manufacture ol stores and equipment that are
now oemg obtained from outside. But, I
suggest that more active measures should be
taken to achieve this end and to enable us to
have the more important stores and certain
types of mechanical transport manufactured in
this country. I do not know how long the plans
of Government will take to mature, but I think
that it is desirable that a Five Year Plan should
be prepared for the development of the
manufacturing side. There are countries where
the development plan has centred round the
needs of the Defence' Department. Our
development plan has not followed this model.
But I think in the circumstances in which we
are placed, it is necessary for us to pay
attention to it immediately, to take substantial
steps in that direction during the next two
years of the Plan and to make further
development an integral part of the next Five
Year Plan.

The next suggestion that I have to make
relates to the development of our intelligetnce
services. During British rule, broadly
speaking, the higher personnel of these servi-
ces was largely British.
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[MR. DEPUTY CHAIRMAN, in the Chair.] Our
experience and our knowledge therefore of the
methods of obtaining information are rather
limited, but the value of obtaining accurate
and complete information in these days cannot
be doubted. We have various ways of gaining
information; but I think, Sir,, it will be
admitted on all hands that our sources of
information have not covered themselves with
credit in the eyes of public. Everyone feels
that there is something wanting, and that some
steps should be taken to increase the
efficiency of these services. Now. what I
suggest. Sir, is that the technique required for
obtaining accurate information in the present
rircumstances should be properly studied, and
that the people whose business it is to enable
their country to have the material on which a
sounder policy can be based should be
properly trained to do their job.

The second suggestion that I venture to
make is that efforts should be made to secure
more co-ordinatinn than is observable at the
presen* time. We have some arrangemr. for
securing co-ordination, but in my opinion they
are inadequate. Take the U.K. and the U.S.A.
If you studv the methods that are followed
there, you will see that there is an appreciable
difference between the organisation that
secures this information in the U.K. and the
U.S.A. and the organisation that we have in
this country. The organisation there is
appreciably superior to the organisation that
we have in this country. In America, for the
co-ordination of information they have
established a central information agency which
does not merely collate and circulate
information but has, what I may call, field
agencies. I think, Sir, that the time has come
when we should study, as far as we can. the
methods that are followed in other countries
and try to obtain much more re.i-able
information than what we are doing at the
present time. I therefore, think, Sir. that if a
committee is appointed by Government to

g0
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into this matter, it may easily be able to make
valuable suggestions which will be useful to
the country both at the present time and in
future.

The last point. Sir, in connection
with  our Defence Budget that I
venture to deal with relates to the
need for the appointment of an
Indian officer as Director of Military
Training. Realising the importance
of this matter I pressed Government
two years ago to appoint an Indian
officer as soon as the term of office
of the officer occupying that position
at that time expired. But Govern
ment extended his term of office bv
two years. This extension is to
expire on the 31Ist March this year,
but Government have thought fit in
their wisdom to extend his term
further. 1 should like to know, Sir,
why this thing has been done. We
have Indian officers occupying higher
positions. Why is it then that we
should not be able to have an Indian
as Director of Military
Training? 1 know that we have competent
British officers in our army. We have some in
our training institutions, for instance, who are
doing very good work, but I think that it is
high time that the post of Director of Military
Training was occupied by an Indian. I see no
reason why the existing arrangement should
continue. I say nothing against the officer who
is Director of Military Training at the present
time. But I do not know whether he has such
special qualifications for his work that it is
necessary for us to retain his services for
another year or two. I should like Government
to tell us as to what are the special
qualifications and the special services
rendered by him that have made it expend his
term of office again. I should further like to
know, Sir, as to what is the period for which
extension has been granted. Sir, I greatly
regret the action taken by Government. I think
it is wholly unjustified.

And now, Sir,
call our Civil

turning to  what | may
Budget,I may

say that it is broadly speaking a development
Budget. Now, the most important feature of
this Budget is the need for deficit financing on
which the Finance Minister has laid a great
deal of stress. He referred to it last year too.
But the emphasis that he has laid on it this
year shows that it has become absolutely
necessary in his opinion that it should be
resorted to in a substantial measure. Now, Sir,
I am not opposed on principle to deficit
financing. In an undeveloped country deficit
financing, I should think, would be necessary
to a great extent to provide the funds required
for the development of our economic
resources. But we have to consider the present
situation and the extent to which deficit
financing may be resorted to in order to carry
out fully the Five Year Plan. The statistics that
enable us to judge whether the circumstances
are favourable to the adoption of the method
of deficit financing are those relating to the
general price index and the food index. I shall
take the food index first. In 1952, it is well-
known that we had to import about 4 million
tons of food from abroad. Yet in March 1952
the food index was—I believe it is for
cereals—342-7; in December 1952 it was 344-
5; but in January 1954 it was 386-4. The index
has certainly fallen in the course of a week,
but it must be remembered that there has been
an increase of 33 points since December 1952.
A great deal has been said about the
development of our food resources and the
record production of cereals in 1952-53. It is
true that the quantity produced in this country
was one and a half million tons more than the
base year 1949-50, but in spite of this we see
that the food index is appreciably higher than
it was in a year of admitted scarcity.

I shall now turn to the general price index. In
December 1952 it stood at 372-7, and on the
6th Febru-  ary this year it stood at 396-8.
There was a rise of about 24 points. Here too
the position is not very reassur-
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[Shri H. N. Kunzru.] ing. It is true that
inflation has been controlled but I think it is
equally clear that up to the present time even
a slight inflationary pressure might easily
undo the work done during the last two years.
We have therefore to be very careful. I
understand that the agricultural year 1953-54
will prove to be even more favourable than
the year 1952-53. 1 shall be very happy
indeed if the forecast recently made turns out
to be true. That might ease the position and
have a good effect on the food index and the
general price index, but at the present time we
have to proceed cautiously.

The Five Year Plan provided for an
expenditure of Rs. 2.069 crores. The
Government have recently taken in hand
schemes in order to reduce unemployment.
These schemes will cost about Rs. 175 crores.
Therefore the total expenditure on the Plan
would be about Rs. 2,244 crores. Our
budgetary  resources, excluding foreign
assistance, amounts to Rs. 1'258 crores. There
is thus a gap between the target and the
available resources of about Rs. 1,000 crores.
The authorised foreign assistance up to the pre-
sent time amounts to about Rs. 230 crores and
we can withdraw, as the Finance Minister told
us. Rs. 290 crores from our sterling balances.
We can therefore reduce the deficit by about
Rs. 520 crores. Even so, the deficit would be of
the order of Rs. 450 crores. I do not know
whether this is the maximum amount of the
gap between our resources and the total
expenditure that we have to bridge. Take the
year 1952-53. T understand that the completed
figures show that the expenditure actually
incurred on development has fallen short of the
Budget Estimates or the Revised Estimates by
about Rs. 52 crores. Apart from this, we have
been told by the Finance Minister that the
.States have lagged behind in fulfilling the
responsibility undertaken by them for the
provision of the resources required for carrying
out their part of the development plans. The
report
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on the progress of the Five Year Plan during
the years 1951 to 1953 draws attention to
the same fact, and says that in the case of the
States the corresponding figure for the five
year period is Rs. 532 crores, while the
actual performance in the first two years is
only about Rs. 101 crores. The situation
may have improved in the year 1953-54; it
seems from the figures supplied to me, which I
have been warned are only rough approxi-
mations, that some improvement has taken
place, but I should like to know what is the
shortfall in State expenditure that is likely to
accrue by the-end of 1955-56, and I should
further like to know what is the position with
regard to the development of the private
industrial sector. Its development does not
obviously form part of the development of the
public sector. The Finance Minister while
replying, to the debate on unemployment in the
other House said that the private sector had
been able to obtain about 52 crores for the
expansion of the existing industries and
possibly the starting of some new ones and that
this sum was adequate for its purpose. Now,
I should like to know whether the position in
1953-54 was equally satisfactory. I should
further like to know how the Government
obtain information with regard to the private
sector. Isthere any established channel for
the provision of information? I do not
know of any publication that supplies us with
information on this subject and so far as I
know, Government have to correspond with
the directors of each industry in order to find
out the additional sum invested in it for its
expansion. If'this is a fact, I venture to think
that this is a highly unsatisfactory position and
that something should be done to obtain
information as regularly about expendi-
ture in the private sector as can be obtained in
the public sector. Now I do not know
whether the actual gap between our

resources and the development
expenditure to beincurred by us
will  be moreor less than 1 have

calculated. I should like to know what the
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Government's estimate is because
unless we know it, it is difficult for
us to make up our minds with regard
to the question of approving or dis
approving of the extent of deficit
financing that is  proposed.  Taking
the circumstances as they are, it seems
to me that Government must proceed
with the greatest caution; though cir
cumstances may have changed great
ly for the better during the last two
years, the forces that still exist make
it necessary that we should continue
to move forward with caution,
lest the  progress that we
have made should be destroyed or be reduced
to any material extent. There is just one more
point about the responsibilities of the States
that I should like to have information about.
The report on the prog-1 s of the Plan during
the years 1951—53 says that in five States—
Madras. Bihar, West Bengal, Mysore and
Saurashtra—the additional resources provided
were of the order of Rs, 20 crores while the
targets for the Plan period for these States is
Rs. 208 crores. If the resources of these States
were to be increased in equal proportions
every year, the resources of these States
should have been raised by Rs. 80 crores but
as a matter of fact they have been raised only
by Rs. 20 crores. I should like to know what
this difference is due to, and this makes it all
the more necessary to know what the actual
extent of deficit financing is likely to be.

Now I venture to suggest that though it is
necessary to carry out the Five Year Plan,
Government should tell the States that there is
a limit to the assistance that they can give to
the States for the purpose of carrying out the
Plan. They should press the States ss strongly
as they can to fulfil their responsibilities to the
maximum extent possible.

Now I -should like to say a word about the
customs and excise duties proposed to be
levied by the Finance Minister. I know that
the imposition of certain custobms duties and
the remission of certain existing duties
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cancel one another but one of the things on
which it is proposed to levy a customs duty
is betel-nut. Now the Finance Minister has
said in his budget speech:

"Profit-margins on betel-nuts have for some
time been very high often leading to the
payment of premium on import licenses. We
do not think that this would in any way affect
the available supplies or occasion any
significant increase in prices". I thought, when
I heard this, that the duty would have to be
paid by the seller who was already getting
high prices and not by the consumer but my
enquiries show that the price of betel-nut has
risen in exact proportion to the duty levied by
the Finance Minister. The enhancement is a
little more than the duty imposed by the
Finance Minister. The duty amounts to about
Rs. 0-13-0 per seer but the increase in the
price is Re. 1/-per seer. It is obvious therefore
that it is not the seller but the consumer that
will have to bear the weight of the new duty.
As regards the excise duty, while the sale of
cloth has improved during the last two
months, I do not know whether it has increas-
ed to such an extent as to give us some
justification for thinking that an increase in its
price would not affect its purchase by the
nublic. I should like to have some information
from Government. So far prices have not risen
except in the refugee shops, but in a month or
so, even the wholesale dealers may raise the
prices. Government must have thought about
the matter before deciding to impose this duty
and I should like them to give us full
information on this subject.

Then I should like to say a word about
soaps and footwear. The imposition of a 10
per cent, duty on footwear has already created
great dissatisfaction in the leather market in
Agra. It is felt, notwithstanding the assurance
given by the Finance Minister that shoes
produced through cottage industries would be
exempted
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[Shri H. N. Kunzru.] from the new duties, it
is a fact that the prices of footwear have risen
and that it is feared that they will depress the
shoe market further than it is already
depressed. I shall not say anything about soap,
except that it seems that at present the price of
every quality of soap has risen by two pice per
cake. It seems, therefore, Sir, that the
consumer will have to feel the weight of the
new taxation. The taxation is not of such a.
character as might not be felt by the
consumer. Everything that he buys will make
him realise that he is paying more for it than
he did before. Although the need of the
Government for getting more funds is quite
clear, yet what has actually happened requires
that they should pay a little more attention to
this matter and give us more information than
they have done so tar.

Just one point more, Sir, and I have
done. We have heard a great deal
during the last few months about un
employment, particularly unemploy
ment amongst the educated classes in
this country. The Finance Minister
said during' the unemployment debate
in the other House that the number
of the wunemployed had risen from
425,000 in March 1953 to I think...................

SHRI J. S. BISHT (Uttar Pradesh): To a
little over 500,000.

SHRI H. N. KUNZRU: Yes, to 523,000 in
December 1953. Now, can the Government
tell us what the effect of the Plan so far in
increasing employment has been? When it
was placed before us, we found that according
to official calculations it should increase
employment by about 52 lakhs in 5 years.
Now, has any increase actually in
employment been observable during the three
years that have already elapsed? And what the
outlook for the future? T mean, it will be a
serious thing if the Plan* so far carried out at
present has not fulfilled the hopes of the
Planning Commission in regard to increased
employment. As regards employment
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among the educated classes, while the Plan,
no doubt, will create new openings for them, I
think we have to remember that this question
cannot be tackled by Government alone. I
think it will have to be tackled by the private
sector, which includes both organised and
unorganised industries and the cottage
industries. According to the report of the
National Income Committee, the number of
people employed by factories in 1950-51
amounted to about 30 lakhs and those engaged
in small enterprises numbered 1 crore and 15
lakhs. It is obvious, therefore, that if the
problem of unemployment is to be tackled,
vigorous steps must be taken to expand our
industries and in particular, to help the
unorganised, that is, the smaller industries,
and the cottage industries. The Government
have already established an All-India
Handloom Board and an All-India Handicraft
Board. I do not know what these Boards have
done. Some information has been given about
their work in the explanatory memorandum.
But what I want to know is have they a
workable plan that will enable us to reduce the
unemployment substantially in the course of
the next three, four or Ave years? We have
been talking about cottage industries for years
and yet have made no advance. If the
Handloom Board and the Handicraft Board
work in the leisurely way that agencies
connected with these activities have done in
the past, then they will not prove to be of any
real value in grappling and dealing
successfully with the very difficult problem
before us. I hope, Sir, that the Government
will be able to give us adequate information
on this point.

Sir, before I sit down, I should like to say I
recognise the determination shown by the.
Finance Minister in matters relating to the
provision of funds for the execution of the
development plan and the prudent policy that
he has followed. He will, no doubt, be equally
prudent in future. But it is the duty of all of us
who take part m this debate, to draw at-
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tention to such factors, such important factors
as seem to us to bear on -this question and
while appreciating the efforts made by
Government, to warn it against taking steps
which, though their purpose may be to carry
out the Plan may in the end do more harm
than goon.

3p.M.

SHRI T. R. DEOGIRIKAR (Bombay) : Mr.
Deputy Chairman, I congratulate the Finance
Minister over the Budget. Budgets may come
and Budgets may go but our proverbial
poverty goes on for ever. I am not, therefore,
very particular about the nature of the Budget.
According to me, the Budget which links up
the past with the present and provides for the
future is the best. As we are building a new
nation, we should care less for the past, a little
for the present but most for the future.
Looking to this Budget in this perspective, I
welcome it.

Coming to the Budget proposals to make up
the deficit. I beg to submit that as we are
planning for plenty and are undertaking big
ventures a proper psychological atmosphere
and confidence must be created in the minds
of the people. Pinching a few lakhs from here
and pinching a few crores from there vitiates
the atmosphere and endangers marginal indus-
tries. If at all small deficits are to be made up,
then export duties, import duties and excise
duties should be the order of precedence. What
we do outside is not usually felt by people but
a small tax here sounds™ the loudest. As an
example, I may give the case of the excise
duty on artificial silk fabrics. Sir. I have
received a number of telegrams from power
gooms in Maharashtra. They say that their
industry was already running at a loss for the
last three years and as a result of this excise
duty some of the looms will have to be closed.
I do not understand why Government did not
wait till the receipt of the report of the Textile
Enquiry Committee or the Taxation Enquiry
Committee. I, however, request the Fin-

ance Minister to exempt all power looms and
not upto ten power looms only from this
taxation.

As regards the enhancement of duty on
arecanut, I must say that the Finance Minister
has been ill-advised in this matter. The
position of arecanut is this: The consumption
of arecanut in this country is about 30 lakh
maunds. Out of these 30 lakhs, we produce 21
lakhs and import 9 lakhs. Last year, that is
from January to December 1953, we imported
6,88,900 cwt. or about 9 lakh maunds of
arecanut. The countries from which we
imported are the Straits Settlement, the
Federated States of Malaya, Ceylon and
Singapore. Our imports from the Straits
Settlement are about 80 per cent, and our
imports from Pakistan are almost negligible.
Coming to the value of imports last year, the
total value of our imports was Rs. 3 crores and
the duty was Rs. 5 crores. Now the value of
imports will not increase but the duty will be
Rs. 8 crores. In terms of pounds, for every
pound of arecanut at the port of landing, its
cost is only six annas and the duty will be one
rupee, that means, the cost of imported nut
will be Rs. 1-6-0 and the selling price on an
average in the wholesale markets will be Rs.
1-12-0. The price of indigenous nut varies
from market to market and from variety to
variety. In the Shimoga market, average
wholesale price is Rs. 1-6-0 per pound. The
prices in our markets depend upon the price of
imports. Our market prices will not remain at
Rs. 1-6-0 per pound as at present. Therefore,
what the Government says viz., that the prices
will not increase is not true. May I ask the
Government whether they are prepared to
control the prices if they go up? If they do so,
blackmarketing and scarcity will come. Sir,
the retail price of arecanut has already risen to
Rs. 2-8-0 per pound. The Government has
benefited the middlemen and, to a certain
extent, the growers at the cost of the
consumers. Sir, is it not strange that for
arecanut worth about six annas, the consumer
is made
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LShri T. R. Deogirikar.] to pay Re. 1 as
duty? Government is imposing 266 per cent,
duty on areca-nut.. In the schedule of Sea
Customs you will find that next to motor spirit
betel-nut occupies the place. May I know
whether there is any other commodity so
heavily taxed except petrol? One call
understand the excessive duty on petrol
because Government has to spend in
constructing, maintaining and repairing roads
but in the case of arecanut Government has to
spend nothing.

Sir, as regards the duty on soap and
footwear to make uo the deficit in the revenue
Budget, it is equally vexatious. I am not
expert in the art or science of taxation but I
think Government could have made up the

it. by imposing an additional duty on
manganese ore. mica, coir, cashew nut, coal,
fruits and vegetable and footwear. If that were
not possible men we could have cut our
developmental expenditure by Rs. 5
crores

even if that was not feasible then we
could have a deficit Budget of Rs. 243 crores
instead of Rs. 238 crores. It is, after all, the
psychological effect that matters and not
money. Anyway, I request the Government at
least to exempt chappals and washing soap
from this duty. We could now say, Sir, that
we are taxed from top to toe.

Sir, our Finance Minister can rightly be
proud for the things that, have happened
during the last year. Our Plan is progressing
vigorously. The price index has come down.
There is increase in industrial production. The
food situation is gradually improving and the
position of our balance of payments and that
of the dollar is also satisfactory. That is
creditable and very creditable but we are
sorry that in spite of these improvements,
unemployment is also increasing. I entirely
agree with the Finance Minister when he says
that un%mployment is not a short-term
phenomenon calling for short-term remedies
but I do not agree with him when he says that
increasing numbers

[ COUNCIL ]

General Discussion 1840

01 our men ana women coming out of
schools and colleges will be absorbed by the
increase in the economic

_ activities. That is a pious hope. May I ask

him wiiether we have qualified these young
men and women to take aavantage of the
economic activities? Sir, can somebody tell
me, in precise terms, what the aim of our
education is? The Soviets, for example, say
that the aim of Soviet education is the creation
of active workers for the construction of
socialist society. In Japan they say that there
is no unemployment Because everyone gets
some training m art, craft or science. Simi-

' lar is the case in other countries. But if you

look to India you will And that a boy or a girl
who wants to appear for the Secondary
School Leaving Examination is made to study
a number of languages. In Bombay, for
instance, a student is required to study four
languages. English is one. Classical language
is another. Hindi is third and mothertongue is
fourth. I have seen the amount of energy that
the student spends in learning these languages
and mastering none. I do not know whether
multi-linguism is the aim of our education.
That is the tragedy of our present education,
Sir. We are aiming at hundred per cent,
literacy, but Gandhiji said literacy is no
education nor even a beginning of it. Sir, we
may be creating an army of unemployeds if
we do not alter the basis of our education and
that too immediately. Government has
undertaken short-term remedies to remove
unemployment, by providing jobs to ifi.000
persons as school teachers. I only wish that
the remedy should not prove to be worse than
the disease.

Sir, our industrial production is increasing.
We are glad of it, but may I ask whether any
attempt has been made to understand why so
many limited companies that had sprung up
during the war have gone or are going into
liquidation. Recasting the company law will
not improve matters. An attempt should be
made to appoint a small committee with  a
view  to
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study the whole problem and with a view also
to reorganising and planning the small-scale
industries. Sir, as at present our industry is
subjected * to four checks. Tne Finance
Ministry wants more income tax, more excise
and more customs. The Labour Ministry wants
more wages, gratuity, bonus and other benefits
to its workers. The Industry Ministry wants
more production, more efficiency and more
quahty, and the capitalists want more proiits,
more commission and less supervision on the
part of the Government. The only creature who
is subjected to these is the poor consumer who
is a victim in this game of pull and push. He is
the ass of the burden. I therefore say, Sir, that
unless there is co-ordination in the I "rent
departments of the Ministry, matters will not
improve. According to me the fate of the
small-scale and cottage industries is not very
brilliant, hemmed in as they are by these "dos"
and "don'ts". It is up to the Government to give
serious consideration to these and improve
matters if they think necessary.

Sir, I must thank the Minister for
Information and Broadcasting for reviving the
Indian Information and the Bharat Samachar,
which had stopped publication two or three
years back. I must also thank the Government
for the readiness and the sympathy with which
they came to the help of the famine-stricken
in Maharashtra.

Sir, with two quotations I am ending my
speech. Bhartrihari has said:

o, | adafe afz fafadaaam
garg  aafexr  SEEH WA Q)
"Oh, King, if you want to milk this cow in the
form of earth then feed the people who are
like her calves." Now the Raja has gone but
the Finance Minister is there. So it ia his

responsibility.

Mahatma Gandhi says: "I shall work for an
India in which the poorest will feel that it is
their country in whose making they have

effective voice, an India in which there
shall
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be no high class and low class of people, an
India in which all communities will live in
harmony. Western democracy is on its trial. If
it has already proved a failure, may it be
reserved to India to evolve the true science of
democracy by giving a visible demonstration
of its buttress. Corruption anu hypocrisy
ought not to be inevitable products of
democracy as they are to-day. Nor is the bulk
a true test of democracy. True democracy is
not inconsistent with a few persons
representing the spirit, the hope and the
aspiration of those whom they claim to
represent. I hold that democracy cannot be
evolved by forcible methods. The spirit of
democracy cannot be imposed from without.
It is to come from within."

BEGAM AIZAZ RASUL (Uttar Pradesh): Sir,
1 congratulate the Finance Minister on
presenting to Parliament the seventh Budget
of Free India. I "also join Dr. Kunzru in
welcoming our troops from Korea. As he has
rightly said, they had a very difficult duty to
perform and the manner in which they have
performed their diffi-I task has earned the
respect and adtoiiration of peoples all over
the world. We are proud of them.

Sir I would like to say something about the
U.S. military aid to Pakistan before I express a
few ideas on the Budget. It is unfortunate, Sir,
that this pact should have taken place and it is
very natural that it should give rise to tension
and to many suspicions. President Eisenhower
has promised that he will thwart aggression if
it takes place by virtue of this aid. If that
promise is to be kept it follows that American
military officers will step in all over the
military establishments of Pakistan and be
present in all strategic positions. That means,
Sir, that Pakistan's independence will be
compromised, but Pakistan leaders protest that
the alliance does not in any way affect their
sovereignty and independence. If their claim
is .to be justified then President Eisenhower's
promise cannot be fulfilled because ti do that
it is necessary to place their
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[Begam Aizaz Rasul.] officers stationed in
strategic positions in the country to which
military aid is being given. Anyhow it is
clear, and Pakistan cannot escape the fact that
United States of America's military aid is
given to a country to promote the foreign
policy of America. This is not very different,
Sir, from the old Imperial Policy which the
British followed for long and which is well
known to us. When King Amanullah of
Afghanistan decided on the independence of
Afghanistan, it meant a break witb British
control over Afghanistan's foreign affairs. If
Pakistan now submits itself to the foreign
policy of America, it compromises its
independence and sovereignty and brings the

Id war to its territory. Our Prime Minister
has said that this military aid brings in a new
type of colonialism and thereby threatens the
newly-won freedom of the countries of Asia.
Pakistan cannot claim that it is faced with the
same situation as Turkey. Turkey for centuries
has been afraid of Russian aggression and has
always ,been sensitive to threats of danger.
Pakistan has no such predicament and is not
exposed to that kind of danger. It is thus clear
that Pakistan has formed this alliance not in
the interests of its security but for other
reasons. These must be m divined. Some may
suggest that the acceptance of this military aid
will effect a saving of a substantial amount of
national wealth which may be diverted to
strengthen the economic structure of the
country and providing increased employment
to its people. But, Sir, if economic re-
construction was the only objective, one
wonders why such a roundabout method
should have been adopted. Tt would have
been easier and saner *o have asked for
economic rather than military aid. The other
reason that 'is being suggested is this that
Pakistan's aggrandisement of her armed might
is due to a desire for military adventure. In the
latter case, neighbouring countries  like

India and Afghanistan would be less
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than circumspect if they were to ignore the
dangers that they are exposed to In fact, most
of us feel that in referring to these dangers our
Prime Minister has been most moderate and
restrained, and rightly so. because he does not
want to cause a scare. He believes in the
inherent strength of his country and his con-
fidence is well-founded. Sir, vhe call which he
has made to the nation deserves enthusiastic
response and I am sure that my Muslim
brethren will be as responsive as any other
section of the population, and I assure the
Prime Minister that the Muslimg will lend
their best support tn strengthening the security
of their country and be prepared to offer any
ifice which they may be called upon to make
in this connection. Their interests are bound
up with the prosperity of India and they, more
than any other section, feel that it will be a
tragedy if relations between India and
Pakistan were to be strained. In fact, those
leaders of Pakistan who profess interest in the
well-being of the Indian Muslims are doing
those very people the greatest disservice by
causing a breach in the relationship between
the two countries. Sir, the future prosperity
and stability of this sub-continent—indeed of
South Asia—depends to a large extent on the
closest co-operation between India and
Pakistan and any development which retards
that process will .be suicidal to the interests of
both, especially of Pakistan. Some lenders of
Pakistan have for some time been flirting with
the idea of Pan-Islamism and for that purpose
have been trying to forge a link through this
pact with the peoples of the Middle East. But,
rightly, there has been no success; because
even recently the Foreign Minister of Turkey
reiterated the secular outlook of his country.
The Arabs have repeatedly rejected the move
because they believe in an Arab unity and not
in the Pan-Islamic idea. Having failed to carry
out this design by propaganda and
conferences, thev are
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now adopting a method of associating these
countries with themselves in military
alliances with American aid. It remains to be
seen whether they succeed in this.

Sir, turning now to the Budget, the Finance
Minister in his speech disclosed the (act that a
provision has to be made for Rs. 474 crores in
the current year to meet Rs. 26 crores of
revenue deficits, Rs. 395 cipres for financing
essential capital outlay end assisting the State
Governments, local bodies, etc. for financing
their development schemes and Rs. 53 crores
for repayment of the maturing debt. This he
expects to make up by raising Rs. 75 crores
from loans in the country, Rs. 48 crores from
foreign assistance and dollar loans, Rs. 45
crores from small savings and Rs. 56 crores
from other remittance transactions. This
leaves an over-all deficit of Rs. 250 crores.
Now, Sir, as - woman looking after my
household, the conception of deficit in
budgeting is foreign to me. I believe in cutting
my coat according to my cloth. I realise,
however, that money for the Five Year Plan
has to be found somehow and the Plan has to
be completed. But the question arises whether
we would be able to spend the large suing of
money, provided in the Budget. Reverting to
the deficit of Rs. 250 crores, part of this is to
be met by drawing upon the sterling balances
and the rest by issuing new currency, flow
much of each i intended has not been
disclosed.

Now. Sir. the, expenditure on Defence is
only Rs. 6 crores more than last year. Is this
expenditure adequate? We have to be well-
equipped and well-fortified. A sum of Rs. 12
crores is being sought to be raised by levying
excise on  commodities, but these
commodities are not luxury goods but things
which are used by the rich and Poor alike. As
has been said by many hon. Members here, it
would have been a good thing if these
commodities had not been taxed. It is useless
to say that this additional levy will not fall on
the consumer, because as we all know

and as has just been pointed out by several
hon. Members, it is sure to fall on the
consumer in the end. I would have been very
happy if shoes and chappals had been
exempted whose cost does not exceed Rs. 10;
those wearing shoes of , higher price than Rs.
10 may afford to pay the in-creasej price but
chappals and shoes priced less than Rs. 10 are
generally worn by the lower middle class and
by people who can hardly afford to pay
anything more than that and it would have
been a good thing if they had been exempted.
In the same way, I think it would have been a
good idea if washing soap had been exempted
from this tax because washing soap is used by
rich and poor alike and it will certainly cause
great hardship to the poor classes.

As regards duty on cement, Sir, of course it
may provide an emotional satisfaction to our
Finance Minister to have imposed this duty
but he must also realise that about 50 per cent,
of the cement used in our country is being
consumed by the Government itself, so that
the Government will have to pay a higher
price for the cement that it will use. When
sale:; tax was being imposed in the States it
was said that it would not fall on the
consumer but our exoerience ha; been quite
the opposite. Li fact I have several times
come across cases where the shopkeepers
have charged sales tax 1 on commodities on
which it is not levied, so that the ordinary
man not knowing what articles or what
commodities are taxed and what are not
taxed, has to pay these taxes along with the
price of the articles that he is .buying, and of
course in every case on the chargeable items.
Now Sir, I would like to say something about
betel-nuts. I come from a State where betel-
nuts are consumed in a large quantity and this
additional levy on this commodity will
certainly be a great blow to the, consumers of
my State.

It is useless to- say that the burden of the
additional levy on these-
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[Begam Aizaz Rasul.] articles will not fall
on the consumers. Qur experience proves
something different. I have just mentioned the
sales-tax and so with Dbetel-nuts. The
middleman is certainly not going to undergo
any loss on, account of the additional levy.
Apart from that, I wish to make out another
point. I find that betel-nut produced in India is
of the order of 22 lakh maunds on which there
is no excise duty. The consumption of this
commodity in our country is 33 iakh maunds
and therefore we have to import 11 lakh
maunds a year from abroad. In the Finance
Bill, the provision is that "the duty on betel-
nut is being increased from 9i annas
preferential to Re. 1 preferential with
corresponding adjustments in the standard
rate". That mean, that the Government have
increased the customs on imports and from
this it expects to get Rs. 3 crores but the 22
lakh maunds which is produced in the country
goe, scotfree. We would have been very happy
if these 22 iakh maunds of betel-nut that are
produced in the country and which have net
mbeen subjected to excise duty, had been
made available to the consumer at lower
prices. But the standard rate having been
increased the price of betel-nut will atonce
shoot up, and has already done so, and the
consumer will have to buy it at that rate —
because he will be charged the maximum
price. Calculating Re. 1/-per pound on 22 lakh
maunds the additional amount comes to 18
crores of rupees, who benefits by this amount?
It is the grower and the middleman. Of course,
you are helping the Indian grower to the extent
of Rs. 18 crores; but the consumer is also
called upon to pay not Rs. 3 crores but Rs. 21
crores out of which only Rs. 3 crore, will
reach the Government coffers and the rest will
go into the pockets of the middlemen nnd the
growers. | hope that something will be done
about this.

Now. Sir, I come to another point. I have,
on another .occasion, brought to the notice
of the Government, the
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very unfair manner in which my State of Uttar
Pradesh is being treated by the Centre, a
regards money for development and other
purposes. Out of the 303 crores of rupees
allotted to Part A and B States, in grants and
loans for development purposes, I find that
U.P. is only getting Rs. 71 lakhs which
represents 02 per cent. of the total while other
States of the Union have been treated with a
liberality which, 1 for one, would have
welcomed with ereater cordiality if the step-
motherly treatment meted out to my State had
not been so glaring in character. Our
development schemes of Ghagra Valley
Project and Rihand Dam are being held up on
account of paucity of funds. Projects "
Mahanadi, Kosi, Damodar and Bhakra are
well under way; but the Ghagra Valley
Project which will produce about 40 lakh kws
of electricity and passes through about
thirteen districts of U.P., containing about 19
million people and covering an area of 25,000
square miles, cannot be proceeded with on
account of lack  of funds.

General Discussion

Then, Sir, out of all the locomotive,
fertilizer, aircraft, and steel plant factories and
national laboratories only one—the Central
Drug Research Institute—is located in the
U.P. I bring it to the notice of hon. Members
who are apt to say that U.P. gets preferential
treatment. I bring it to the notice of the hon.
the Finance Minister who I am glad is present
and hope that he will see ' that some more
money is allotted to my State.

Sir, the Finance Minister, in his Budget
speech, has said that the States had not shown
the same readiness to augment their resources
to the extent envisaged in the Plan. As far as
U.P. is concerned, I may inform him that
there is no scope for further taxation. Already
the people are groaning under the burden of
high prices, and if any additional burden is
put on them, the whole economy of the
State will collapse.
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I welcome the abolition of Imperial
preferences so far as the import of motor
cars, their accessories and parts are
concerned.

One minor point which I would like to
bring to the notice of the Finance Minister is
regarding the issue of income-tax clearance
certificates to people going outside India. I
have been told that. these certificates are
issued from Delhi. For instance, if I am living
in Lucknow and I ask for a clearance
certificate, they give a certificate there, but it
has to be approved formally by the authorities
in Delhi. This, Sir, is causing great hardship;
and I would reauest the hon. the Finance
Minister to make the State headquarters issue
it, that is the income-tax officers should be
empowered to issue income-tax clearance
certificates.

Sir. 1 welcome the improvement in the
food situation in the country and the
derationing of foodstufry in most States. This
is a most heartening development and I
congratulate the Food Minister on his bold
policy.

I am glad that it has been decided to
publish text-books on the Five Year Plan for
teaching in middle and high schools. It is very
necessary, that our children study this Plan
and know what is being done to develop ihe
resources of our country and to improve the
living standards of our people. I hope the
publication of these text-books will be
expedited.

Another thing that I would like to bring to
the notice of Government is the opening of
more vocational centres for training in
handicrafts in (different parts of India. During
my recent visit to Japan, I had the opportunity
of seeing some of their evocational centres
and it was really .extremely interesting to see
these place; when men and women are heing
taught handicrafts, at Government cost, with
no fees of any kind. The courses last from six
months to two years, and after receiving
this
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training, these men and women are absorbed
in private or Government establishments and
industries in the country.

Sir, so much has been said about
unemployment in our country that I
do not want to diiate upon that point.

It is ot course, a crying need of our
country. I would like to suggest that
the opening of these vocational
centres in far larger numbers than
are at present in existence, is very
necessary. I enquired from the
Labour Minister one day [ think and

he told me that there were about 160 -

vocational centres in the whole of
India. In a large country like India,
I feel that this i a very small num
ber. The need of our country today
is that our men and women should be
taught  handicrafts = which  they can
use for the purposes of earning their
own living and also for the purposes
of developing small and cottage in
dustries. Japan is very famous for
her cottage industries. I found that
there = was  nothing new that was
happening  there, except that people
were taking an interest in the deve
lopment of cottage industries.
Wherever a particular commodity
wag available, there they opened that
particular cottage industry. They
worked in their homes and received
order; from .big business houses for
the sale of these commodities on a
cooperative  basis.  This  should like
wise, be developed in our own coun

try; and our men and women should be

trained to utilise their knowledge not
only for earning their own livelihood
and  improving  their  resources  but
for the economic progress of the

country also and for
problem of unemployment.

relieving  the

MR. DEPUTY CHAIRMAN: Before I call
on the next speaker, I think the time has come
to restrict the time for speeches. There are 15
names on the list for today. I would therefore
request hon. Members not to take more than
15 minutes. Mr. Satyapriya Banerjee.
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SHRI S. BANERJEE (West Bengal): Mr.
Deputy Chairman, it is said that the Budget is
the balance-sheet of a nation, a nation that was
in the immediate past, a nation that is in the
living present, and a nation that is going to be
in the immediate future. The hon. the Finance
Minister has, in his Budget statement, drawn a
very rosy picture of the economic condition of
the land. He claims that the food position is
satisfactory, the trend of prices shows that
inflation has been successfully overcome,
industrial output is increasing, the balance of
payments position is fairly satisfactory, the
dollar position has improved; but the net
result of all these achievements about which
the Finance Minister has waxed so eloquently
has come to this that unemployment has cast
its gloom over the entire country and want is
writ large on the face of the common man.
Not a ray of hope nor a streak of light is there
to sweeten the home of the common man.
What is this due to?

This brings me to the tax structure
contained in the Budget. The Finance Minister
has said that no changes are proposed in the
income-tax rates which, for the next year, will
continue to be the same as at present. He has
however levied Union excise duties on
superfine cotton cloth and other varieties of
cotton cloth. He has levied excise duty on
cement, soap and footwear. But may I say that
the whole structure is very significant? Sir,
shall T be wrong if I may be permitted to
interpret this scheme of taxation as a sign that
the Government has accepted the validity of
the contention of the capitalists that the
present level of direct taxation tended to
destroy business initiative and that any
increase in the burden of such taxation would
be a serious handicap to capital formation and
development in the private sector. It is well-
known to all that the unsatisfactory
performance of this sector has caused grave
concern and anxiety in official quarters and
the avoidance of any new imposition by way
of direct taxation is a sure indication of the
solicitude of the Government for private
enterprise and its
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anxiety to make things not difficult for them. I
must congratulate the industrialists on their no
mean achievement in convincing the framers of
the fiscal policy that social objectives such as
reduction of inequality need to be limited by a
realistic appreciation of the necessity of
providing industrialists and investors with
adequate incentives. This brings me to the very
last sentence of his statement. He is conscious
that he is on the right road. I join issue with
him directly here. Avoiding taxation of the rich
and taxing the already penniless poor is
certainly not the right road. The right road
would have been to take to those measures of
taxation which would have enthused the whole
people—man. woman and child—to exert their
utmost to see that the Five Year Plan which
forms the background not only of this Budget
but also of the previous Budgets, which aims at
raising their standard of living, succeeds. Why
did they not stand behind it? The reasons are
not far to seek. The peasant is now in the very
same condition that he was under the British
rule. The worker is eking out his miserable
existence in the same way as he did under the
British rule. Where is the change.' The
psychology of change, that is to say, a change
in the psychology of the common man has got
to be introduced by the Government—if it
really means business—before it can hope for
any substantial progress in the implementation
of the Five Year Pian. The present Budget has
completely failed to bring this about.

General Discussion

Sir, I was astonished and amazed to see
"how the Finance Minister could have written
such a sentence in his Budget statement as
"The rehabilitation of displaced persons is now
near-ing completion." I do not know what
rehabilitation has been done with regard to the
displaced persons of West Pakistan. But I
know what has been done for the refugees
from East Pakistan to West Bengal which is
my constituency and which I have the honour
to represent here because "I live, move and
have my being" with the refugees. = When
I goback I
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can confidently assert that rehabilitation here
has hardly begun. Several crores have been
spent. I do not deny it, but those crores have
not gone an inch towards their rehabilitation.
They might have given some relief, but
rehabilitation has a different connotation—it
means the absorption of the refugees in the
economy of West Bengal and her social
production. Have the Government been able
to do so? The answer is an emphatic 'No'.
Therefore it was really unimaginable that a
Finance Minister of the Union of India of the
stature of Shri Chintaman Deshmukh should
have written such a sentence in his Budget
statement, a sentence which does not tally
with facts. I may go further and say—which is
a travesty of truth and which will undoubtedly
mislead the unwary public, a thing certainly
the hon. Finance Minister cannot and does not
want.

Sir, deficit financing has been the order of
the day. In the original Five Year Plan for the
whole period of five years only Rs. 290 crores
were provided, but what do we find in the
next year's Budget? In the next year we have
Rs. 250 crores of deficit financing, a risk
which, I think, the hon. the Finance Minister
would do well to think over before plunging
into it and if during the course of the year
occasion arises to put a stop to it, he will have
the courage to do it. I am not opposed to
deficit financing in principle. There are
occasions when deficit financing becomes a
necessity. If deficit financing, on the other
hand, paves the way to inflation, immediate
steps should be taken to put an end to that and
I am sure that the brightest jewel in the crown
of the Government of India, Shri Chintaman
Deshmukh, will rise to the occasion if circum-
stances so demand.

He has only just touched on the question of
unemployment and referred us to what was
said in the past. There is considerable increase
in unemployment and it is gradually
mounting. What is the remedy? Long-term
measures are needed. Nobody joins
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issue with him in that regard. Unemployment
is a scourge on society. The greatest evil of
unemployment is not only physical but also
mental, not only on account of the privation
which it brings in its train but also on account
of the hatred and fear which it breeds—hatred
for those who are responsible-for this
unemployment and fear of starvation on this
account. Sir, without going into the causes of
unemployment and the long-term measure to
deal with it may I ask what is going to be
done with the relief of the unemployed here
and now? Shall they face starvation? Is
provision for the relief of the unemployed
incompatible with long-term measures?
Would not a slice out of 175 crores provided
to meet unemployment be diverted for
unemployment relief?

(Time bell rings.)

Sir, T will now come to some specific
subjects. The Damodar Valley Project is one
of the biggest projects in the Five Year Plan.
Many crores of rupees have been spent on it
and perhaps many more crores have been
misspent. It appears that, when the Damodar
Valley Project was started, nobody gave any
thought to the effect which this Project would
have on the port of Calcutta and consequently
on the city of Calcutta. The other day the
Chief Minister of West Bengal, Dr. B. C. Roy,
at his Press Conference here in Delhi stated
that, if the port of Calcutta was gone, the
whole city of Calcutta was also gone.
Therefore I would like to draw the attention of
the Government to the need for taking steps
simultaneously to see that the port of Calcutta
does not suffer on account of this Project and
also that the Damodar River is tamed. These
should go simultaneously hand in hand, and
not one at the cost of the other. I should like
to refer here to one civil engineer of repute in
Calcutta who has been trying his best to din
into the ears of the Government of India the
possible and probable effect of the Damodar
Valley Project on the port of Calcutta. He has
published articles in the Press, written letters
to the
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[Shri S. Banerjee.] Government, from the
lowest to the highest, from the Port
Commissioners to the Prime Minister and
Planning Minister. Acknowledgment is
received but nothing else is done. Could not
the Government send some of their experts to
talk with him over the matter and see that
something is done which will maintain the
port of Calcutta and also tame the Damodar
River? That engineer is Shri Kapil
Bhattacharya.

(Time bell rings.) It is unfortunate
that I have no time. I would mention only one
matter. When he drew the picture of the
economic situation in the country, the Finance
Minister referred to strikes. Strikes are really
bugbears to the Treasury Benches. Workers do
not resort to strikes just for fun. They resort to
them when it becomes a life and death
question to them. If steel production has gone
down, it has gone down not on account of the
strikes that the workers were forced to resort
to, but on account of the recalcitrant attitude
of the employers supported by the
Government. It is that which is responsible for
the fall in the production of steel. Therefore
my appeal to the Government will be to have a
human approach to the whole question; the
whole Budget should have a human
background which, I am afraid, the present
Budget lacks. Sir. [ have done.

SHRI B. P. AGARWAL (West Bengal): Mr.
Deputy Chairman, this Budget has been
looked upon by the various sections of the
House from various angles. While certain hon.
Members have criticised it right and left, there
are many on this side who have offered their
congratulations to the Finance Minister. I for
one feel that the Finance Minister's is the most
difficult role in the Cabinet. While there are
all sorts of demands for all possible schemes
and reliefs, to which there is hardly any end. I
do not think there is anybody who likes his
own interests to be touched.

Taxation of any kind, big or small, is
always disliked. There is a general
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hue and cry from all sections of the
community that they are already hard hit and
there is hardly anything left with them out of
which they may be in a position to contribute
anything further to the general exchequer. The
only course open to Government under these
circumstances was to refer this question to the
impartial enquiry of an Expert Commission so
as to find out ways and means as to how and
where-from further revenue could be raised to
meet the growing needs of the country. This
has already been done by the appointment of
the Taxation Commission. It may, however,
take its own time, while the country's march of
progress cannot be stopped. Any new taxation
under these circumstances was out of the
question, and the Finance Minister has acted
wisely in not Jaunching upon any measures of
large taxation.

The few taxes which have been proposed are
unobjectionable, as far as I can see, although it
would have been better if even these had not
been imposed and the status quo maintained till
the findings of the Taxation Commission were
out. After all, even with these taxes, there is a
large deficit which could not be filled, and the
non-imposition of these taxes would have made
little difference to the main currents of the
Budget. I do not see how the enhancement of
the duty olf-betel-nuts can be objected to on the
grounds that it is an article of very essential
need. If cigars and cigarettes are luxuries, I
think that betel-nuts are equally a luxury.

AN HoN. MEMBER: No, Sir.

SHRI B. P. AGARWAL: They cannot be put
on the same footing as food and clothing. If
excise on superfine cloth has been increased,
the import duty on superior staple cotton has
been 4 p M \ ®°d Similarly, if excise '
duty on cement has been imposed, import duty
on certain kinds of steel has been abolished.
Thus taking it on the whole, I do not think any
serious objection could be raised to the new
taxes on any reasonable grounds.
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Coming to the ways and means of meeting
the large deficit when the avenues of large
taxation are no more open, the deficit could be
managed either by borrowing or by leaving the
deficit as it is for liquidation in future . good
years and managing the temporary
requirements by short term loans. In the
present international situation, in which we
find ourselves, it seems almost improbable that
we can count upon large foreign aids. I
therefore think the Finance Minister has done
the best under the circumstances by embarking
upon the field of deficit financing. Looking to
the downward trend of prices and the all-round
improvement in the various spheres of
production, I think the opportunity has been
rightly chosen for this step, and this was the
only sound policy in the existing
circumstances.

I should, however, like to know one thing
from the Finance Minister whether this entire
amount of Rs. 250 crores of the deficit
financing is proposed to be raised from the
banking and business circles or any portion is
to be offered to the Issue Department of the
Currency. I believe this amount will be
entirely drawn from the market. Therefore, I
hope, the Finance Minister will take necessary
precautions to see that this does not create
conditions of competition in the business
circles, thereby creating cifficulties in meeting
the financial requirements of the industries in
the private sector. What I mean to suggest in
this connection is that Treasury bills should be
offered to the market at times when the
pressure of demands Srom the industries may
be slack. In short, conditions of competition
between the Government and industry should,
as far as possible, be avoided.

Coming to the problem of implementation
of the various development projects, I think
the whole country is behind the Government
in wishing it nil success in its efforts to
implement wmthe various schemes. The
additional provision which has been made in
the Budget is well appreciated by all; but there
is an honest apprehension in anany minds
whether the Government

machinery, as it is at present constituted, will
be able to make full use of these funds. From
past history, it appears that the Government
machinery needs to be immediately geared up
for utilising these funds to xne proper extent.
The Prime Minister had stated some time back
that the Government machinery needs a
thorough shake-up if Jhe results are to be
achieved quickly and let us hope, that these
commendable views of the Prime Minister are
translated into action without delay. The
Finance Minister has also expressed in his
speech that this matter was receiving the close
attention of the Government. I hope therefore
quick action is taken in this behalf and the
House is fully informed of it.

I should like to make a humble suggestion
in this respect. It would be much helpful if
Members of Parliament are afforded greater
opportunities of associating themselves with
the progress of the various development
schemes. This, in my opinion, could be done
by appointing small committees of Members
of Parliament for each important project. The
members of such committees could frequently
visit these projects, see their working and
progress and report to Parliament with their
suggestions for improvements, etc. from time
to time. By associating Members of
Parliament, on the one hand there will be less
of uninformed criticism and on the other hand
they will be in a position to offer useful
suggestions. I hope this will receive due
consideration of the Government.

With these views on the general aspect of
the Budget, I should like to draw serious
attention of the Government to the growing
unemployment amongst the educated middle
classes of the country. This problem has
assumed a very serious aspect in the State of
West Bengal which I have the honour to
represent. The displacement of a large number
of middle-class people from East Bengal has
created a difficult situation in West Bengal.
There is not sufficient land in West Bengal to
feed the entire population.
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LShri B. P. Agarwal.] It is, therefore, an
imperative necessity that suitable employment
for this vast number of middle-class and dis-
placed persons is found out at once.

Frequent troubles in the city of Calcutta
over any little issue are an outcome of the
frustrated life of the people. This city of
Calcutta is a big industrial centre and
happenings there have wide repercussions
throughout the country. The resources of West
Bengal alone are not sufficient to meet this
growing trouble. The Centre should therefore
find out ways and means of solving this
difficulty very early, otherwise I am afraid,
Calcutta may be a danger spot for the whole
country. The only way in which this difficulty
can be solved is by the creation of cottage and
small-scale industries side by side with the
large-scale industries, and I feel that the
measures so far adopted have not touched even
the fringe of this problem. In view of these
circumstances, I would earnestly appeal to the
Government to look into this matter seriously
and with sympathy.

Another matter about which I have felt is
the treatment meted out so far to the system of
indigenous medicines in the country. Looking
through the Budget figures, I find that a
recurring and non-recurring grant of Rs. 18
crores has been made in the Civil Estimates
for the Medical and Health Services. Out of
this provision, only a paltry sum of Rs. 5 lakhs
has been provided for research in indigenous
medicines. While we are all proud of the
endeavours which are being made in the
sphere of various scientific researches under
the forceful inspiration of our Prime Minister,
it is a matter of great regret that the system of
indigenous medicines, which is liked by
millions of people in this country, should
receive such insignificant attention from the
Government. It may be that the system of
Indian medicine is not at its best today like all
the other treasures of Indian art and culture
which through the ravages of time, have
suffered heavily. But it will be a travesty of
truth if it is stated that
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this system has nothing of its own and it is only
a quackery. It is now high time that this ancient
system of medicine, which has given relief to
the vast number of population through times-
immemorial, receives due recognition at the
hands of the Government. I am afraid very few
of the recommendations of the Chopra
Committee which inquired into this matter at
length, have been acted upon, and the system
of Ayurvedic medicines has received a step-
motherly treatment at the hands of our Health
Ministry. I would, however, suggest to the
Finance Minister, who is himself a great
scholar of Sanskrit literature, to have a glance
through the various monumental works of
Ayurved like Charak and Shushrut, and
provide a proper place to this ancient system of
medicine in the-Budget of the country.

Lastly, I would like to draw the attention of
the House towards the need of adopting
measures of strict austerity. I feel that we have
now difficult times ahead. We have a vast
programme of reconstruction to accomplish
and although we have large potential wealth in
the country, yet to-exploit this wealth for the
benefit of the nation, we have to struggle hard
for a certain time. We have to depend entirely
on our own endeavours and it would be wrong
on our part if we-base our programmes on
external aids. We shall all have to make large
sacrifices to achieve these objects and for the
maintenance of our hard-won: independence,
which is equally a big. responsibility for us to
shoulder.

I think it is desirable therefore that strict
measures of austerity are devised in all walks
of life, both official and non-official, as then
and then alone we will be able to see a bright
future. I assure the Finance Minister that he
will find the whole-hearted co-operation of
each and every Member of this House in the
arduous task which h& has to face in the
wider interest of the nation.

SHRIR. C. GUPTA (Uttar Pradesh): Sir, I
congratulate the hon. Finance Minister over
the very sound financial
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Budget proposals which he has placed before
this House. It is a difficult matter for any
Finance Minister to make both ends meet
when there are large demands from every
section of the society. The Finance Minister
has after all got certain resources from which
he can meet the needs of the country. He
cannot create wealth but whatever is available
he can only distribute and to the best
advantage of fhe community. In this task the
Finance Minister, I think, has succeeded very
well. However, there are certain aspects on
which I would like to say something. The
Finance Minister has assumed that he would
get Rs. 9 crores as the first instalment from
the Pakistan Government out of the amount
due to India from Pakistan. Rs. 18 crores were
due in the last two years and not a single pie
has been paid to India. So I think this expecta-
tion is not going to be fulfilled this year also
as the circumstances are so very clear that
Pakistan will probably not respect the
commitments which have been .made.

As far as the question of taxation is -
concerned, much has been said in this House
and I join with those who have said that certain
things which are really necessaries of life have
been taxed. They are three in number. Number
one is betel-nut, number two is soap and
number three is footwear. All these three
commodities are necessaries of life. Was it not
possible for the Finance Minister to find this
money from some other sources? Was it not
possible for him to tax luxuries .a little more
and leave these things alone? I think, Sir, it
was quite possible to have done so. It is wrong
to say that betel-nuts are not a necessary of
life. The number of poor people using betel-
nuts is very very large indeed and their pockets
are bound to be affected. The Finance Minister
has in his speech said that the burden would
fall on the middleman and his profits would be
reduced; but I think he is mistaken in that,
assumption. He says "the profit margins on
betel-nuts have for some time been very high,
often leading to the payment of a premium on
import

licences. There is little justification for the
importer and the middlemen retaining such
profit and I am sure me House would
welcome this attempt to divert a part of it for
the benefit of the exchequer." If this money
were to come from the pockets of the profiteer
or the middleman, nobody would have
grudged it. But our experience is otherwise.
Our experience is that it falls on the consumer
and Mr. Deogirikar who spoke a little while
before me has already asserted that the prices
of betel-nuts have already gone up very high.
Who is going to bear the brunt of this? It is
the poor consumer and nobody else. Similarly
in the case of tax on soap and footwear. They
are also necessaries of life and they should
have been left alone. If it was not possible to
get this money out of any other tax, then the
deficit in the Budget could have been
increased by about Rs. 5 crores. That would
have been better than the imposition of these
new taxes on necessaries of life.

Leaving this question of taxation, I come next
to another very important question on which I
feel very strongly and on which some of the
other Members have already expressed their
views. That is the question of the educated
unemployed in our country. The Budget does
not actually contain any bold proposal for
meeting this menace. The Finance Minister has
contented himself with saying that provision has
been made and certain amounts have been set
apart for meeting this problem of
unemployment, in the Five Year Plan. I submit
that this is not sufficient. It is impossible to meet
this menace of educated unemployment in this
manner. The number of educated people is
increasing every day. From the State of Uttar
Pradesh alone this year, 1954, ! two and a half
lakh boys are taking the High School and
Intermediate examinations. That is two and a
half lakhs from one State alone. If you just
calculate the number for the wh”le country, «the
number of the educated turned out by the
Universities and the Intermediate and High
School Boards would be tremendous. Are you

going
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[Shri R. C. Gupta.] to find employment for
them all in the shape of service? It is
impossible to meet that situation. Therefore,
something else has got to be done and the
question is, what should be done?
Various suggestions have been made. Dr.
Kunzru has suggested that cottage industries
might be developed. Of course, that is one
of the very  good suggestions that should
be accepted. But I would suggest that for this
purpose what is necessary is that the
system of education must be overhauled.
The matter is engaging the attention of
Government, both the Central and the
State  Governments, and at least four or five
Governments have appointed their
committees  on reorganisation of secondary
education. The reports of some of them
have already been published and the Central
Board of Education in their last meeting
considered this question at great length and
have arrived at certain conclusions. My
own view is thatunless the Centre comes to
the aid of the States in organising
secondary education, it would be impossible
to solve the problem. What is necessary is to
see that the students at the secondary
stage must be qualified to enter life.  If the
education given to them is purely of the
literary  type, then they must go to the
university and flood the gates of the colleges,
and the number of graduates coming out every
year would be larger and larger and then it
would be impossible for any Government to
find employment for them. Therefore,
enough provision should have been made in
this Budget for financing secondary education
and compelling the States to provide technical
and professional education to meet the
growing demand for such education. If
the students when they come out of the
secondary schools are fit enough to enter life
and find suitable employments, then there will
not be so much rush to enter the universities.
Only the best class of students would §o there

and take advantage of university
education  and-then  the number of the
unemployed  would certainly decrease.
Therefore, my suggestion is that in this

Budget there should have been sufficient

provision
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for helping the States to enter on the
reorganisation of the system of secondary
education at once.

Another point that I would like to
stress is that in my State of Uttar
Pradesh there is the question of law
and order and that is shared by both
Madhya Bharat and Rajasthan also.
Every day you read in the papers that,
dacoities are  committed, that  kid
nappings take place and people are-
held to ransom. For some years all

these States have been taking steps to
remove this menace, but they have not
succeeded so far. The reason is.........c............

MRr. DEPUTY CHAIRMAN: But it is
entirely a State subject.

SHRI R. C. GUPTA: Although it is the
concern of the States, the Central Government
must come to the rescue * of the States because
it is a question! of law and order with which
the Central Government is also intimately
connected.

The Home Minister himself went very
recently to Madhya Bharat to witness the
operations conducted by the three States. This
question is a very serious one and unless the
Central Government comes to the aid of these
three States, it is not possible to remove this
menace of the dacoits and kidnappers and it is
also not possible to restore peace in the
countryside in these States of Madhya Bharat,
Rajasthan and Uttar Pradesh.

There is one other point that I would like to
make in regard to my State. In the First Five
Year Plan there was one scheme, known as
the Rihand Dam Scheme, suggested. Some-
how that scheme could not be financed, and
the treatment that has been meted out to the
Government of Uttar Pradesh in this respect
has been a step-motherly one, I should say. As
a matter of fact, many schemes were
suggested by the U.P. State Government and
if at least this scheme had been accepted and
financed by the Centre, as it has done so in the
case of several schemes from other State
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Governments it would have been possible to
increase the food supply in the State of Uttar
Pradesh. The scheme would cost about Rs. 50
crores. I understand that this scheme has been
included in the Second Five Year Plan. I find
that a provision has been made in this Budget
to the extent of Rs. 15 crores. This amount
also includes provision 'for the Rihand Dam
but I do not see any work being started in
right earnest so far as this scheme is
concerned. I would request the Government
to take immediate steps to see that this
scheme is implemented as soon as possible.

(Time bell rings.)

SHRI M. S. RANAWAT (Rajas-than): Mr.
Deputy Chairman. I would not go into very
great details but only put in a few points to
which I want to draw the attention of the
House.

The first thing that I want to bring to the
notice of Government is that previously there
was generally, or rather always, an arrangement|
that any fresh taxation to be proposed was only|
undertaken at the time of the Budget and for the
whole of the year that thing was not disturbed.
Therefore, general trade and commerce in the
country always waited for the presentation of
the Budget but after the attainment of
independence, we have, inadvertently perhaps,
started it or perhaps certain forces have
compelled the Government itself, to come out
with such proposals in the middle of the year,
either levying new taxes or changing the
existing ones. These things have disturbed com-
merce and trade and the market does not know
what may or may not hap-pen any time. This, I
should submit. is not a healthy thing to do and
the Government should be very serious i about
it that whatever changes in the taxation or fiscal
measures they want to bring, it should always
be at the time of the presentation of the Budget.
The Finance Minister has already said that we
should wait for ' the report of the
Taxation En- I
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quiry Commission and my request is that if
that report comes or if any change is
anticipated, this should not be done suddenly
in the middle of the year but it should be
incorporated in the Budget of the next year.

Having said that, Sir, I would come to the
proposals for new excise duties which have
been proposed. I expected that some relief
would have been given at least to the
agriculturists and to the consumers. We are all
glad that food prices are falling. That is a
great relief but then. Sir, that relief is not a
relief to the agriculturists because the wages
all round in the villages and the cost of other
things are still increasing, and I have known
even this year agriculturists who could not
buy even ordinary things after selling all the
produce. In my own part of the country, the
price of maize has almost suddenly fallen to
half of what it was before and the
agriculturists do not know how to live and
how to make both ends meet. Therefore, it is
necessary to give relief to the villager in
regard to his most essential requirements. I
wish that something had been done to reduce
the cost of kerosene by reducing the import
duty. Similarly, Sir, relief should have been
given in the excise duties on some of the
agricultural products. For instance, there is an
excise duty on tobacco, but tobacco prices
have fallen and the reduction is to the extent
of 50 per cent, to 60 per cent, but then the
same excise duty is continued on tobacco. The
result is that everywhere in the country, heaps
of tobacco are lying, nol only this year's crop
but also last year's crop. The whole stock is
lying unsold. I asked them why they could not
give away freely to people but was told that
the farmer is not allowed to do that as the
Inspector has tc come, inspect the stock and
assess thf duty to be paid or. in the alternative
the stock has to be destroyed. ] think it is high
time that something was done; I thought
something woulc have been done in the
Budget itsell but nothing seems to have been
done
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[Shri M. S. Ranawat]

The Finance Ministry has got its Excise
Department officials in the various States but
the Collector has got his office at so great a
distance. The village people are not educated;
they do not know how to write out an
application in Hindi even and it is expected
that they should send out typed applications in
English. Then some uakil has to be engaged
as otherwise relief cannot come. All over the
country there has been very great trouble,
very great restlessness in the minds of the
producers. I do not know in what position the
cultivator would be placed next year and I am
also sure that in my own part of the country,
the area under tobacco will be reduced very
very heavily. It is not worth cultivating more
of tobacco. What is the alternative? I cannot
say because the land on which the farmer was
growing tobacco is not good enough for food
crops. There is thus no option. You may say,
"Why not grow cotton?". That requires a
different kind of soil and you cannot do that at
one and the same time. There is no planning;
there is no advice; there is no help. It is all left
to the people's own mental and physical,
resources as they are. We have done great
things in this country. I know and I have seen
the Damodar Valley Project and I con-
gratulate this Government for that. The
progress is marvellous. Of course, we have
these big projects undertaken and big
problems being tackled but at the village level
there- is practically nothing being done. I
come here to Delhi for my parliamentary
work and then I go back to my village. I find
that here everything is talked of and it seems
as though something very big is going to take
place at aeroplane speed in the village?, but
nothing has happened all these seven years
except that the post office people have opened
some post offices. Even with regard to this I
was told that they are going to close down
these post offices because the new post offices
are not paying. Naturally the people are
not going

General Discussion 1868

to pay two annas every time because they
have not got the money for it. But the postal
authorities think that it should work as a com-
mercial concern and they propose to close
them down. The village people have got a lot
of difficulties. Something should be done
which should really help the people. Mere
talks are not going to improve their condition.
As a matter of fact the gulf between the
village people, the cultivator and the
agricultural labourer, and the city people is
becoming enormously big, and so they call
this Government as the Government of the
city people, as the Government of Banias and
they ask what the Government have done for
them. This is a hard fact and I wish that the
Government realised it much earlier. I say
this, Sir, with full responsibility. I happened
to be a Revenue Settlement Officer for 25
years. [ have been from field to field and from
village to village and I know the country. Of
course, | am talking of my own State, a State
where, 1 believe, the Government has the
highest responsibility to do things. If nothing
has happened there I do not know what might
be happening elsewhere.

Similar is the position of the Scheduled
Castes and the Scheduled Tribes. There had
been a Commission. There had been a report.
The Commission had been asking one thing
or other. Money has been granted to certain
States, but it does not even touch 5 per cent,
of the problem. In my own village there are
about 200 families. Of these people not a
single man had received during the last seven
years any sort of help either from the State
Government or from the various organi-
zations or from the Central Government.
Nothing seems to be moving. Mere
formulation of schemes will not do. The
officers of the Planning Commission or the
Ministers or those who are interested in the
common people have to find out how the
improvements that we plan will reach the
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common man, particularly in the villages.
Unless all that is done, we will be in great
difficulty.

I now have to mention that the
Archaeological Department of the Government
of India as well as of the States is highly
neglected. We are not finding any money
whatsoever for that. Probably we have
inherited the same stereotyped notions which
we had received at the hands of the British
Government. There is not that flair, not that
desire to push ahead in a right manner. We
have sanctioned a few lakhs of rupees for
writing the history of the Independence
Movement and in a way and t0 some extent it
will get good advertising value for certain
people who .are now still living. But, Sir, that
is not enough. In the whole Indian history of
the last 2,000 years there -are big gaps and it is
not known how you propose to construct them.
Even take the case of the great Kalidasa or the
great Maharajah Vikramaditya or even Lord
Buddha or the great Shan-karacharya.
Regarding these we are not well informed
historically and cannot completely supply
definite data or the dates of that historical
period. It is because we are not spending
enough money for archaeological research,
and I was pained to find in the Budget, Sir,
that the funds for the archaeological
departments have been reduced. It is really
surprising. In the year 1952-53 the budgeted
amount was Rs. 14 lakhs. In 1953-54 it was
Rs. 22 lakhs while in the revised estimate it
dropped down to Rs. 14 lakhs. Of course, we
are now providing Rs. 16 lakhs. It is a very
paltry sum and it seems that enough emphasis
is not being given. If you se« the State
Budgets, Sir, the position is still worse. It
seems as though it is nobody's business and
valuable treasures of our archaeology are be-
ing lost by their not being properly recorded
and after about 20 years' time you will only
know some stories that there was something
here and something there. Therefore, it is high
time that this Government took up this subject
seriously.

Now, Sir, there is another point to which I
would draw your attention. As I said, I have
gone to the Damodar Valley Project and I
have great admiration for it. Very good work
has been done there, but as we were going in
motor cars on the roads we did not see many
local people and it seemed as if the whole
area was a deserted one. It seems that that part
of the country is absolutely undeveloped and
there is not enough population. There should
be some basic scheme by which a large
number of educated people from all over
India are diverted to these areas so that these
people, instead of looking for jobs of Babus
may turn to be producers of the wealth of the
country by settling down in those newly
developed parts of our country.

We produce cheap electricity there and the
D.V.C. gives it to the Bihar Government and
then the Bihar Government, though they get it
at a cheap rate, turns into a good Marwari
Bania and sells it to the people at high rates
when distributing it to the different parts of
Bihar. Now the Bihar Government through
such agency is selling electricity to the con-
sumers in Hazaribagh at six annas per unit.
Probably they may raise it this year to seven
annas. The whole idea seems to be to make
money. You give cheap power so that the
people may make use of it for their develop-
ment, but in the whole of that area Hazaribagh
seems to be the most badly treated and it
almost gives one the impression that
Hazaribagh is a very very backward place.

Then, Sir, coming to the point which. I raised
last year and which I again raise this year, in
these undeveloped areas or in these backward
States like Rajasthan, Saurashtra, Assam or
Orissa, the Central Government is not playing
their part fully well. There is a wide gulf
between the developed areas and the
undeveloped areas in these States. It has
become all the more because those developed
areas are being supplied with capital and
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[Shri M. S. Ranawat.] with all the
finances while these undeveloped areas
are continuing to be backward for lack of
resources for lack of man-power and
unless the Centre takes it up as a special
responsibility and goes to do something
out of tiie way, to give a great push, there
is no hope of any improvement.

Now, Sir, I am grateful that the Chambal
Valley Scheme has been accepted. It is
going to be a great boon to that long
neglected State. Chambal falls within the
Southern part of Rajasthan and Bhakra
Nangal in the Northern part. In between|
there is a huge area of a size which will
swallow two or three of your States and
nothing seems to be being done there to
improve. For your information, Sir, I will
say that the Rajasthan Plains Division has
an area of 195 lakh acres and has a
population of 66 lakhs. Now this is the area
where something is being done while in the
hills and in the plateau with an area of 157
lakh acres and a population of 41 lakh very|
little is being done although the resources
are there among which are minerals. Now
the desert area is 500 lakh acres and the
population is 46 lakhs. Practically nothin?

is being done here except that you have pu
a research station and sometimes the Chie
Minister throws some seeds irom
aeroplanes and that is all that is being done.
So, Sir, something \ definite must be done
there. You should develop animal
husbandry and [ the various other things
which you can do. What I suggest, Sir, is
that there should be, just like the D.V.C., I
an Aravalli Hills development board and a
desert development board; and you should
put a large capital at their disposal, put
experienced people in them and then work
out the scheme and thus develop the
neglected areas. [

SHRIMATI CHANDRAVATI
HANPAL (Uttar Pradesh):

Wt FwEdT Sewue (399
N3a) : IIEqE Wy, WA gfer

g T AT WrAeEEATHT F7 W q

LAK- |

[ COUNCIL ]

General Discussion 1872
AT e NEATHT ®T g F
W OF TR 9g | aegfeafy
aifger #ite Sfews  (practical
a1 "gfaa awe & fag & wweda w
"ot St #1 g & wfveed st g
W A9T & T W & fawra & wien
§ wfuw W W aifaes g gu o
FE A4 AT GWH T FT A AT
WAT AT § AHE FT_AT HATN
T & | AWTL FATT AW AT G4 3§
ST wuET 2 AfFT A F 3 FE
Tt wwm wm awe § fam
AT # A7 ATdT W IAEAG 2 | FEA
(cotton) #1 #T ¥ wWFw FH
ATEF | AEFT Y2 9T FT AW FE
HIT JET 747 99 F A T4 2,
W #Ew fEEN (cottage
industries) # 3IF%T ¥ § W
FOE 1 FIW TIAT T § A AAE
W AFT W ZX FE A7 2o/ vw
oo AW 2 | e, o, amas
9T ST FT AAT T E IHE AR
q W AW F AR OF I HHAM
AE W2 IAFFU92 2 =
TafT A 9T T AMH FT A IEA
T FT AT TN § A7 F7 3P 9%
ST &7 | A ¥ UH HEw & Fe-
A & W1 9@ (power) v
AT A9 § A A% freerd 25
£ T0g I AR T aw 2 f
4 9 FT qAF AA H ma%a
A9 AT qgT AT AT 2 A1
A9 E 9 AT q O FToAE § oo
fFaaa @ a2 & ae o
AN FF F 9% I St
(production ) FTE &
AT IR T AT F AR GraaEr
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fadmr |« zafad  wwArg wd WA ST
¥ 7 w70 ¢ fF a8 @ aEdT & 9%
F1a9@T & afgq (basis) 2T FT
F Weww  afgs 9 @IW A1 ™
g IAFT W=A3T W fa@ g s
AT FW H A AET T A E IR
AT grfa AT T )

HAq, A IW F we=T A A
F ww @ & o fead
FAC A A FT wiAew faie @ 99
fagre st & fad w0 awe § avq
UF 99 °F UfT 3o F{T TG AT
vt 7§ & W AT 7 qg 59 A9E F
R T 49 oF fagaar 8 | 99-
FETT Arsrar vF AT g 2 foaaE
FAT F AT IJvoraw wfaey fadaw
AT gA9 A AT A@TEAl F OgT
o 34 fzar 7 o1 w9fa 47 9 war-
#ia & o ag oA & fam o fy g
AT ZE L AT F AT FT qFAT
ZATH S A4 ST QA #, AT,
Jiva, ATHET A9, AraEr wifE S
ATAATE F, IAF ETT HIT 3§ FeaGT
St w81 T & A7 Aved § oA @
faad fo o &7 Fmy o=@ & W
ardr & |\ TEE Al s gardr -
qifas Avwd § F 4 awar w7
O & WAL W1 ATET AW § IAET
AAfAATT FE F OF T R FouAT
AT WA I F  HET w1 as A
F foeft %31 F o 2% v2A T faaer
Guty 9 ®1%  Fafamio w5 w19 3w
qATE AET IIAT TAT | ITH NFT 2H
| § fF w9 d=aAdiE g &
A S R ¥R ET TR @ aE
AT & S fF e 2 6T T g
FATL @A @A gUTL &9 AT AF
@AAT AT @I E ) AT AT

1874
ardt faasi § gw  wrara swfa
FTIRE | FAT T AT TAMATE 43
W E, BNt ITWMET 9gw ¥
TGT WG gd A &, gAT A
A g W@ & BEA R o g v
| § fF v o T 33 A gd
AT gATE FW F wAL G AW 0F §
ot fir Faadta arsrar 7 s s gafa
W d3g ¥4 & AT A9 Agez A4
# 1 TAd F FF AT GH AN F AT TEHT
WAT gd ot F owsar w @1 T @
AT 977 #1 W@ & I96 FAAOT AL
ATgd A @ar 74 ArEF | OH Ay
F AT | AR $7 T8 Fg77 & AlH ZATL
2 |/ g3 vd A0 o § o1 fE iy
T=ar & At #1 J@a ga ot I9F
AT | FY TAIEEH FR F A0
FAFT  ARTATEAT FOd g WY TEET
fagraaw w75 & | mit 3 @ fam
g7 Tt et F wemw gl Uw
WAl qgd  F G AR FARAL
at (Social Welfare Board)
F S "ATETEAT gE ¥ IEer IEe
wE g0 AE | APT IRA At
AMEAT ATE F a9 T A TG Fav
? o T g g R I wae
F7 TEAeafrEi | Heq, A
FARAT A€ oAT Fear & faar famtor
W™ 3w & g & oA & g @
AYTH FAAEAT FT AR F (A7 qreq=
(private) #tr st qeqrg
Tl % 4% § T A @ E I
g faar 9 0 W AEm Aw-
WAT ATE W IZH IA KA W A
TJFTAT 2 | ‘ma-'ra'éﬂrmmw;iﬁ
st f5 ==t ok feagt & (53 714
FLEEZION AT 21 AE AW
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off Gdm mar & W qw weAw
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g axar g Tdr  Heaqdi oWy
Fm 1 AETET G & E
adY feqret & faer A oF w7t F
faar amrs & fog sy swfa wafas 2

ag W TAeE 2 | TER FE AT Uy .:

& w meft @ awew
FAGTT A% W1 & IaH fawior F
1 ufr ¥ fag s # wArg
Ffaagar 2 =@ F1d F1 FAA F
fad d G7= (panels) @@ w4
g, ux fexqi &1 999 8, 0F a1 #T
(juvenile delinquents) &
2 T wAF FE @ & (A e
WA 9T AT AT F | TH HEEH
§ $g oF ArEw 98 a7 frw oIm
& gra feq nq F o fawrae & A%
AF AFFTH T W & Fraw A
TG F ) AT H TW "I F Al ®
WA #1 L AW ¥ g w7 IAEy
AR ¥ fAE §9 qEAE A@ W
M WEE | AT AR fF
dqeT H—g7 UF A F O O 779
# T 9w W A w2

F=El & (A A1 999 & 9 HE,

qfsqdt Fwe, fawedt A9 amm T
ferdi & faq ot 49 & 77 fagre,
fasq 93w, waEmE, Wi W faeer
o

ifamz fae7  (delinquent
children) % fma =1 daw 2
g avaE, A G390, A WO, WA,
vz Az faeeft mar

T 9T FEEA 9w fFAT 2
N W ag T § fr wdar A1 A

2 o = T 7 AT gge s
Ty IIEqA WET & 1 IR 3 geEey
# UF WUAT AT 4T | IEET AT
dae a1 M7 Ag I9F 1T forew A
Fd frgr o 3@ Y 3N
qEF WIAEAT F1 47 | A APET
ST IFM ST 47 3¢ g 97 fF AT
d4ew & waeq § 7 ®1€ A w1 AL
FW ¢ W 3% WM WH 9%
frowe (T.A.) 7w ot g
AY FEAT & W FTW §9 A4 F@r |
Ay, W A | qR 4 A
F7T § fF 3% 399 % Flo To 9% H[
@at gAT 8 AZ W, 000 Fo g AT fiy
9z F 97 A% F FAA OF AT
2, W o W s AT 7 94-
HET THET FWAT A AT FL BT 97
gL uw Aafed FT &0 FA «Y To qFam
2 "7, gt Fg wifariz & T
oy § AT A% Ao mo 9T &g
a1, e &Y woar g9 & sy &) ag
FaT g g7 e 9T A1 OF Al F11
Fal <y AT 92 A7 FH AT AES
2

za%  wfafrm fma wEe oS
R4 AT A7 A A 47 fF Fw
7 AZIEI 781 2 | G TR Hva 0 g

| wE & e T A dAw A e

A WA AT APAT ST F IAAT Feqr
iy 2 FaET 339 F a2 g7 uw Heqr
1 3@ AT 0F faegm fomd qo
Fr 21 T 9T o wyar faafa fear
TAT R AR U5 ATH YUY FATE | AR AT
A B4 A TEI FE AT 7547 ¥ wH
7 AEI B @2 W ag qame & fAn
a1 § & swd g3 artwai, §5 1fza
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2 asdt § wifs sm W aw W | F few o a7 Faw 3 A X@ g

FH FI7 A9 o 77 § | g wE am
Td | FT AKAw gar i gardy -
Araragm A fawm gatey st &, faar
AR F, ¥ ofrard #¥ Fua fea
Fae Frew AAEAT A WA Afew
feai 7 771 (reputation) T i
HAET Aq1 F | wegy g1 fF 7 ax fqe-
1T WA T F O9EA SATET 740
a1 Fdt | Ffwy star 5 47 w2 A2
A g1 % 2 fr a7 g9 gt
&1 | JE FAHT FF g Sfmar gfard
St 7 707 9T FMW FIE FT 99 A9
FFFAT 1 AT AT ¥ TEAAT AT
ey fpar & )

f[THK VICE-CHAIRMAN (SHRI B. C.
GHOSE) in the Chair.]

THE A ® o ufy gEew
fagg v T wrowr e Al
FEA g ) & 9T Far f aw Ay A
aga @ faami & wafy s 7 &,
dffr  odt ot #E fraed & fara
FT T Y &) wE wEew
femn Y W F wwsr wam wmwing
w7l § W 3 ¢ fedt |/ aafeaa g
o1, fardt o7 A g B9 FT Ue-
T R | - F fawm ot aq-
afa & g 7o a1z § w17 7 &1 A
Yo FATT 74 77 77 & A1 fa F wa= Ay
g & ag e faws & o o fawg
foramr wger 2, Sy Zad g0 agT AT
T & oty weer enfar (fami-
ly planning) & warasas  famg
qv fawdr  gugifmar afeg 2, @
o & g W faoai av F ooy
wte w0l ve g § | gafad ag o iy
ar smafy o fEm & fE9,
T faemmer zar 4 T 77 swfa

ma @ 17 &, 32 fasgw nyaT @0

TAE WA A AT TF qEaeq | A DA
AR AR AL CAL I R AR
2, sasr gufaaga €4 & A,
FAET WA AT ATTHT 477 A iad
FOAT AEAT § | 7 A wEen A
fer #1 wa7 F1E OF AW g
TR

{Time bell rings.)

A, aF Ann g fFoAm qE @
faug ¢ g7 fa=me g9 47 57 779
[ T I FET FiF ag v oA e
2 fa oz 3= o fR AT 1w oo
= afvae ¥ arwfes a8 frar | ag
fadr o% gier fasit # fang 7gr afes
a7 OF ST WEE MAr § WK
A9 ¥ & weafaa 2 wifa ool 0%
auE-mui F w0 A, TEEr sl 97
&1 Tz 7 3afy e et 2 ) o,
ag wa%1 & fafaw 2 @& %For @0 3
- O A e § w7 -
AT A PEAAT A AT OAFAT AT
gams T wre fagd go zwel W
YA F FETAE AWT & | BWIL 29 WY
A ar @ A4 avew M afE
FMMAT & A% AN gvA A7 £ Az o
FUTE F97 T UHAT F FIT HAATAT b
gelam & ag wg weAT g B v
TE IO G54 TET Afew 14 A wHAl
BT 959 2, I3 FT E3AAAT R AT H
WA &, FATL I AT AT4T-HL07 T
g & | gHfE s, fedr O waafa
#1 5 w7 fedt & wfs 23 Aifa avdy
S AT WIT K ORITRT AT wiE s
FTAT ATEAT Z | i

(Time bell rinas. )



1879 Budget (General), 1954-55— [ COUNCIL ]

[Shrimati Chandravati Lakhanpal.]

& WTAT FFEY AT Fo UHo THTT
st ez fmpiargsio wdaa (States
Reorganisation ~ Commission )
¥ aqzeg § IAw Gl & awra
FEAT § A1 Fgm e gfaaiad
e AT & WAL 7 gFE FaF )
gz o smfr sy @
TRl i—

"It seems, therefore, vitally im-
portant that within the next few years
we should develop our national
language as a medium of all-India
thought and culture and not permit
the present tendency to over-
emphasise the importance of local
cultures to undermine the unity of
our life."

T AN F ATA H WIAATT WY HAT
a1 w1 2 faelt ¥ form S lq a9 o s
T TET 2 3T ag Ay Hie smafaa
FTA g0 UF AT FT ITH0 Hiqa=T
FEE |

[For English translation, see Ap-

pendix VII, Annexure No. 105.]

SHRI N. S. CHAUHAN (Uttar
Pradesh):

AT gRe gRo Agw (9T wE) ¢
AT, gAY WEaw faiaeze wga 9
stz A fEm @ 3ad wighas oy
2471 (excise duty) & sfwrsimmg
gt 2 gaar 4fz 3@r S AT AEw
g B gswar faerd & samar femr
FarE F @ wra g g, G i
Jgwl 4 fEme qar F7 & 0 THAT
qawa 48 ¢ B ug woar fagd & surar
famat 7w g & 1 B T aawn
aH g B 5w agd $E0 R AR
F W 7ATAT # W wEEEAt § o £9 wwr

& ar @ AT naardd 7 {1 I A 7
Fraadt & 1 qmife w5t o 59

General Discussion 1880

Tl za saw gEer any # fie
afers ¥ 1 77 9% 32 F WA 3 )
oY #WT T WEE 9T 9T A AT
foew g7 &AT 47 AT 7 1 THEfE AT
gay  amfam Gy &7 ad 78 4
qrET & )

freEt a7 Tl wn ffa @,
a7 A1 AFICE FT AFT IT 4T q09T 2
AT T ¥4 w3 TE
&7 WA gHe gl w1 oawal q@lof,
fam sEr a% THT 939 A7 w02,
IF AW@AY W TF FEA LAl Z |
o Fa7 e o feafa 3 w67 2,
FHAT dGT g w41 § oA 5 w@wrd
Fgma W Ay srafs A% grr dar
frm go (sefam fg go) @ #7
Frwa aw At | ot FE Iasr feafa T
AT FT AT A7 HL AT FHE1 7@ 2

W Ay T ey o @ )

g off Famar mar & B S awew
ATET AT ATHT 47 TR AT TR
(slump) & =roor 747 g% 2, o5 a9z
T AETE AT AT AT AEE | TE AN
VAT GaT FF AT R w3 6
anx gt # | @i ag g & &

| F S egA (duty) @rd af 2

3WET A9 a1 aaT wEaer
fafaeee wiga =g &1 s, @€ ar ue
AR T FART 97 AT E A X AT
uw gadr Faear 480 | ST § wwwar
g fa 7 7 o1 f qeivad 91 57 vz
1 faamar & 4@® 9% 91w w1 gewT
FAT AL & | A9 F IAET 4@
& v F0A9 IV FEEd am § e
STt WA F1 T T A1 AFH

Fa14 #1 wifera i # oeft 2 ) AT
Y 24 W A FA ARG 2,
afe ara €1 arq oF gadt g Frd
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- 5w w0 oft A gmr 2 A
frarr 1 A1 AFEEA g1 B, 39 OH
nE ama 39 iEEd wE AR g o
AT 34T & grwAz  (assessment)
FIAQGT # A7 AT & ARYN 2, TWE
Wy & F swmAr g agd wiyw
qar At &0 5 994z F77 § e
STAT AT AT, FID THA F AATL
7% gREHz et s 2, whlao srae

AN FEH WA AT AHAAZ 474 F AT

 frmEl F1 fread 57 F1 79@7 F79 F )

0T g7 #1 wAAq ag FHarg g fF

AT FET ST BRAHT FIT F FEAE

4§, I a3 TN 9w q TV

HqrEHY o F ST gwre e 7 fga F

g, ff 9w 94 9T "Gl A

grm fF 3T & sfuway & weT 2

st fmt & fommd w3 8

W7 TANEEIl &1 gar #faw
fear tr 1 @ ndfadz w0 ¥0 2 2,
w1 7E) FAT IuF FUT wigs 2ady w7
T I TATE FT AT E | TH ACE HAT
A o1 AT F9 F1 AT # 0T F=nteai
7 grara {i sEsgEar & a1t
AT FAT 2 1 TR TETAE AT F qH14
&t S5A § 7 o & " T fram F
9 &Y | zafan a7 el g g 2
fr 39 T F W= &1 A & fae
N I TIA AW AT | FE@T A%
A AIAH 2, FATE IRT A2 HN FHT
CA W FETT AT oA g faag A
g fanr 3 & sAwdz o
(:fcreage)qrmﬁzm EICEN I E s
ast fear strgar ST AT owa |
AT FHT AG FET W oz fawmr &
FEAATHT F1 W= FH FT RFAT AT A7
fgar qurar AT gmEmag 2 fa

General Discussion 1882

| wwtw & femra & 30t @ A 9T

|

Frart 7 ag w7 faar srr =nfge fs
AT AT 0FT F AT £ FoE At 9T
UFT TAAT TAET AAAT |

TH e § gAT ZTT qrAA Ay
YA T1ET 7 98 T2 97 % 57 faarr
FarawT EE 7, 7 fafaw eaei 97
77 77 vga %, foad feamt &1 39
T TEEA AZA wieh g ¥ ) 43
v 2 oite gw fagg & #er fasft aaat
AT 78T 2 1| FA 5@ T T e F
REAT A1 A8 forwrad welt # 3AwT
FHY ot #1537 74 faer A 7 43
arnr 21 @51 fR o3 9T T seand
g€ | wfeg wvg frar ozt v s or
awar 2 | oo qvwer § 39T 97 gEe 2
fa 7w weFT ¥ 91 =T 9%A7
sia Foaee, fefeae gfae, aesfwrare,
I 37 7z foeErdy = sy
=ifze o Amg & Avg G=TAAT B AT
zaF fan Sredare szomr st ifze)
AT FTHR(T AT AT 0TFA F FIA7
A A st q e fedt sere 9y
TamEe T oAt Ay T @ R
TRIY FT WETETE GF ®F |, TR
= Z1 a5 2, o s dfrwrooni &
AT A A Tfawm (re-
mission) fwar smm, sEF TWA
W% AT FVAT AT AFAT ¥ | WiF 97
faera #1771 AEAT T TATHC A
T F1 AT 9FaT F7 o e fram
F1 fpaeT AFATAZATE | THET A AT
Zr aFar 2 fa za w7 &1 A4,
SESIC IR I EH IR b G T
7 faar sy @1 IawA F wArA a7
fely w17 FT WSIATT F 1 9T
zafae ¥ 9d §47 ft & widar #
T FTHT A1 H5ATLAT 71 2477 § =4
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f

General Discussion 188
T8 THEIT AT ATH FFA( £ | AT THE

BUTH AT N W WA WM\ H | mEesvwa fad g & g awea i

a1 a7 =gar g f e 4 w7 swen
FATCH OF HFEALN T G F G N
ait f faami 1 aweamdi 7 aifes &,
uF Fnal fegaa v oo, st ga faea
9T qiT aYg ¥ o9 w1 AR FAE w1
AT FE T AT ZTTET & IARIZ
ffar s &% | AT T ¥R FIT A
S A F AT AEwtE aEEal 2,
39 ®aw Al § 98 A g fw e
F1 59 THAHE FIU AT FEZ AT 2 904
qEF A A a1 A1 aga &1 wraeaw
2 | me ga afeard st g s A w0
FIA faaga arm et g1 1 s|Et
A1 g7 faarm war wnfen 1 gafa w@
nran 2 % 2 vl off fFemi % 59 4
1375 F faw wawg #1€ a w
FEH TEEAT |

OTHIT AT ST HE FEAr 7 A7 il
0T e F gery H 2w #wiR
sgasqy UHT WA ¥ AT g A F o
agd & wrEww ) Ara 7 fow v ag
aza & araw § it gara & e
UF aF WE WA § AAC IR ) 48
arefawar 2 g gt far wfas
& YT 7907 ¥ W7 Ay WY areatawar
2 5 20 57 fdi & &t wfes @
TAAT T A | RIL 39T A1 0T fAx
Ferewr amy “mafesr’ 2, sE7 gane
gerft @ arfswar 1 el &
gafosr ae @ 77 forg | e
avg ¥ wiffmr &1 wgm & w50
ud 7 9E1 wEl avE GHH gERAr 2,
WAIT AE gW A WY A WIT A B HEAT g
e & wil @gman gra ifeenT &
HRATT F1 =t T &1 TFaO 7@f
FAMT | A HATL A fREAe & fao @

|
|

F1 9egr aeg fafza #r 2 1 oa foxy gare
uq T AT 4, W sy aam F oAy a7
AT ATHN A FL FALA AATAT
HIT 97 A1 §7 FAAE ATHT TF T4 A4
a2 a7 gara 7 fox st g 5770
ATEAT & | F 0 AT FRAT F FAA
g OAT HHAET 2 A1 T FTAT & A F
U1 TAT ZAT & HIA KT | JAT A7 7 AT
ag e 2w ey wam ¥ @
& W B AYE § WW OAT KT @2
formd garer srgarer Zt ora | wafowr 1
et ®=w AT 2 0 gy A 2
formdr qomr ar 4% g91% 39  0F AT
frer ofs o 1 39T *1 9neA
FATTEATE | FOF AT FY g€ FAaTEN
nfasaz fzarms ger & |

Tu® 619 & gAY 3T F T §9
THT e AT AT AW H WET TR
WIE FEATT T Fg ITEH HOOAT AT
g\ AR wErd g grar 2 e
o4 FAT§ FA AOFR RN G52 | AT
A T AR A A AW R ¥ un T
WG FIAATAEAT FTH T AT AAA F
A1 RN N AR Afew THa HHTA-
fadrft aeat aT A AT F1 FAT
¥ faeg w1 w77 sraerfe draaa g

(Time bell rings.)

THE VICE-CHAIRMAN (SHRIB. C
GHOSE):

At ga-wareme  (AfvaTo Wro W)
AT A9 T Az ® oA o g
77 A1 fyaez o1 A F )

Surt N. S. CHAUHAN;

Y g gHo AgW oWt J1 O
fr s, A &, 7w o aga e
T AF AT AT A I ag f fr



1885Budget (General), 1954-55— [ 6 MARCH 1954 ] General Discussion 1886

ST AR FATT AT OF 73 Ffeawmrdy 4,
AT HIT T I G AR qfem o
WISHFT W & | IR UF GTET T
frar 2 faad 39 faar & : “sar)
wot | feedlt owEr | 26 wE qeuv A
feett @ ¥ 1" 3% w9 & ag e gar
¢ %Az v 3w o g o aedl
¥ " 37 44 & grET A7 fawet §
T oFr ST AT ITRTE AT FA
HAT FFT H, W 7 gy fGeefy F vt 7
W qF  9FEE W AT # g 99
F 5 5 &A1 A g 17 fae i
TEAT & A TN FH W ey
1y )"

SHRI T. S. PATTABIRAMAN: (Madras) :
On a point of order, Sir. He is raising a very
important issue, I understand. So will it not be
better if the pamphlets referred to are placed
on the Table of the House?

THE VICE-CHAIRMAN (SHrR1 B. C.
GHOSE): He is just referring to something.

SHRI N. S. CHAUHAN: This is a very
important matter. I will put these papers on
the Table, but I want a little more time to
explain these things. Here is the literature
issued by Raja Mahinder Pratap.

Y gFe UHo WEA : JF 1T aga
&Y wEe 2, TAfAT T 9 419 &
fre wqraT WWA WIT @T E OF AT
gz & i wregafa St &9 % ST
1 wE FE W w4 w7 &0 R
“sregie AT, WA WIT T, JOAE T,
#a fazar & B sy o ot 90, wea
& &4 " a7 ST A8 waiteAr A
qifeT FT0 A FE HFGET | IAR AT
Y wgar 2 B STaEeTT Agw Wl I
T AT § AT &1 AT G E1 AN AT AN

14S C.S.D.

WA FE AT A AT, TH GEAT
faar

THE VICE-CHAIRMAN (SHrIB. C.
GHOSE):

A gu-aarse (=i Ao #ro wiy) 3
AT q9T JeH g1 747 2 |
SHRIN. S. CHAUHAN:

Al g qFe Wgw : A1 i wEAr
BiffawmFam @maw ¥
A1 W7 gfaw F wemT = fRar
WIE | 9997 § af g4+ qrfeqi g
T4 fFFar srar & A< fFar strar <o,
WIT AT JAT HT 9fAw ¥ w27 o
AL AT AT ATAAT F1 GATAT agT &
HTACATE AT 2 | T2 AT JAT FATIAN,
FLAT F97 L7, TF THIL ATAH T FY
fa8Tg 1 wraaT S o @

(Time bell rings.)

AT HAq TE § wrar § T\
fama & faeae & am9 w97 TF
A | qF T A & g
TLHFTL AT TG0 @A AT a7 oI
ST ZATYL 27 4T UFAT FT ACE FLAT 18T
2 3T famg ®8 ¥ FI FEAE TR
7 fg=afr 757 )

[For English translation, see Appendix VII,
Annexure No. 106.]

SHRI S. N. DWIVEDY (Orissa): Sir, if this
Budget is any indication of our future
progress, then it can safely be said that the
poor man in this country has nothing to
expect from the Finance Minister or from the
Government he represents. This is the fourth
Budget and also Jhe fourth year of the Plan.
But what are our achievements? The
Finance



1887Budget (General), 1954-55— [ COUNCIL ]

[Shri S. N. Dwivedy.] Minister has
nothing very much to say that in the
coming year we are going to make a very
rapid progress. Therefore, he has tried to
paint a rosy picture by comparing our
achievements since 1947. If you see the
concluding portion, you will find a
description of the difference between our
position in 1947 and our position today.
But he has not indicated as to what would
happen after a year. Let him tell us in
spite of the comparisons that he has
drawn, whether or not today the average
income of the citizens of our country has
gone down. It is worse than what it was in
1946. Is there any proposal to show that
in the coming year income of the poor
man is going to increase even by a pie? It
is not so. I therefore feel that the
condition today is deplorable and it will
be worse still year after year. For the real
development of this country not only the
apparatus of production should be
improved, but I feel that the property
rights should also be changed. Unless you
do that, it is impossible to register any
improvement, as has been provided in
this fourth year of the Plan. Although
there has been some improvement in
production in some sectors, employment
opportunities  are  shrinking.  The
purchasing power of the people has gone
down. There is no immediate chance of
improvement. The cost of living of the
ordinary man is not going to be reduced.
Prices, you claim, have been stabilised,
but they are not going to be reduced also,
and people naturally have no savings. So,
I feel that there is no scope for any
progress whatsoever, and what is more,
there are additional burdens thrown on
the people by these new taxation propo-
sals. Therefore 1 say that this Gov-
ernment, whenever it comes forward with
any proposals, always keeps an eye on
maintaining the status quo without in any
way affecting the richer sections of the
population. If you are so reluctant to do
anything by way of imposing any further
taxation on your friends, the richer sec-
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tions of the community, why can't you at
least try to change your administration to
a certain extent? Why can't you do away
with the Privy Purses of the Princes? Why
not remove the glaring inequalities in the
salaries of your officials? That way, you
could easily have effected a saving of
about Rs. 8 crores. Instead of that for a
sum of Rs. 12 crores, you are taxing the
poor man who is already in a very
wretched conditions, and over and above
that, as we all know, you are maintaining
Governors and Rajpramukhs all over the
States. It is no secret, as is evident from
the experience of all these years now, that
these posts are being utilised: mostly for
some political purposes. Otherwise, I do
not find any other utility for them. These
posts form almost a rehabilitation
department, if you only look at the
appointments, for the defeated or rejected
candidates, who have been rejected here
and there by the people. You take
Travancore-Cochin. Friends must have
seen in the papers that an Anglo-Indian
gentleman has been nominated to the
Assembly, who was previously a member
of the Congress Party in the dissolved
Assembly. Although the Rajpramukh has
done it by using his own discretion vested
in him under the Constitution, convention
demanded that he should have waited for
the Government to be formed there and
then on the recommendation of that
Government he should have nominated
the person, but he has overlooked that
convention in order to see that the
Congress Party, which has failed to get a
majority there, which is thinking today as
to whether to form a government or not in
that State, could be buttressed.

SHRI O. SOBHANI (Hyderabad): On
a point of order, Sir. How is all * that
relevant to the Budget?

SHRI S. N. DWIVEDY: He has done it
only to support and strengthen the
Congress Party there. I make the charge,
Sir, here that these Rajpramukhs are
being utilised only for political purposes,
and so there is no
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use spending such huge amounts on these
dignitaries. The Finance Minister's appeal
to the people to save money and give it to
the Government for development projects
will fall on deaf ears. I agree that the
common man should also contribute
towards the development of this country,
but austerity should come from all sec-
tions. But you always try and encourage
the richer people and tax the poor and ask
them to sacrifice what little they have got
in their pockets for development
purposes, and at the same time you
maintain a top-heavy administration
which you are not going to change in any
way. Therefore it is not possible for the
poor man to contribute for these
purposes.

There is another curious aspect of this
Budget. The Finance Minister comes and
tells us that the money provided for the
welfare of the tribal people has not been
spent. It is not that there has been a
procedural defect and red tape and all
that. It is not that alone. I want to know
whether, when the Centre grants money
to the provinces for all these various
schemes, they also see that a proper
machinery has been set up in the States to
give top priority to this sort of work? In
the States this is completely ignored.
People go in their own way. You go to
any State, and you do not find that any
money provided for publicity or for some
other purposes which feed Congressmen
and rehabilitate them, is unspent. It is
never so, but when it comes to a question
of money provided for the development
of poor people, for the tribal sections of
the population, you find that money is
unspent. This is a very curious
development. It is perhaps natural on the
part of this Congress Government.

Then I would come to another aspect. 1
am perfectly certain that the appeal of the
Finance Minister would fall flat on the
people, because the common people have
no savings to

contribute for the development of the
country today. There has been recently a
new development in the international
situation. We do not know when
American aid on which this country
entirely depends for the implementation
of the Five Year Plan would be stopped.
The Finance Minister himself has
admitted that the States have not been
able to augment their resources and to
play their part in raising finances for the
implementation of this Five Year Plan. |
think the time has come when you have
to re-examine your whole financial
position.

It is good that the Prime Minister has
come out with a statement regarding
Kashmir. He appears to have left his
previous hesitancy. It has been a reversal
of the policy of the Prime Minister. As
you know, the Praja Socialist Party has,
from the very beginning, been advocating
a policy of active neutrality and of getting
together all friends in Asia and other
countries who are in favour of peace, not
war. The Prime Minister has today
realised how halting, how slippery, was
his path. I would go further and ask him
whether it is not possible for him to
withdraw the Kashmir question from the
U.N.O., whether it is legally possible or
not. The Kashmir Constituent Assembly
has given its verdict in favour of India,
and that should be accepted as the final
decision of the people of Kashmir and no
plebiscite should be entertained. I want
the Prime Minister to make a forthright
declaration that we accept this verdict as
the opinion of the people of Kashmir and
say that this question has been solved
once and for all. If that is done, then we
would say that there is some strength in
the Prime Minister's declaration. If such a
declaration is made, it will make the
people who create dissensions amongst
us and indulge in the policy of divide and
rule, understand that the Indian people
would not tolerate any interference or
domination whatsoever.
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Having said this much about Kashmir,
I want to point out one or two things. We
are glad that the steel plant is to be
located in Orissa, but at the same time I
would urge upon the Finance Minister to
see and provide more money in the
Budget so that, when the steel plant is
established, subsidiary industries also are
developed and people get more em-
ployment opportunities. The Hirakud
Dam would have been completed by the
time the steel plant is located and starts
working. The electric energy which it
will produce will not be sufficient to
provide energy for all the industries that
are to be developed. There was the
subsidiary dam proposal which was
abandoned and for which machineries
were already purchased and they are
lying idle. I would therefore urge that the
subsidiary dam in the Hirakud Project
should immediately be revived and work
should progress and money should be
provided for in the Budget for that

purpose.

Lastly, in the Explanatory Memo-
randum, against the Department of
Information and Broadcasting, some
money has been provided for im-
provement of certain broadcasting
stations. As far as I remember, when the
Information Minister, Dr. Keskar visited
Cuttack, he gave a promise that the
Cuttack Radio Station would be
improved and a 10 K.W. transmitter
would be given to that station. But in the
Budget, in the Explanatory Memorandum
that has been given to us, there is no
mention of it and I would be satisfied if
the Minister would tell us that the money
has been provided for this particular
improvement.

(Time bell rings.)

I will finish my speech with this. SHRI
R. P. N. SINHA (Bihar):

lﬁ' HTo qto oo ﬁ"l’-zT (fﬂ?ﬂ'{) :
IS HETET, WA § % HTo STIr-Sramsi
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# fard, gAY awe 3, T
I L AFH ¥ AT IAH FLHLFA
et Zar | feT o g waw fraw wwe
FO &, safay & F-0F A9 FF

qger A g9 g (floods)
arg & gatF=rs vz & fogy @@=
farTe # aga S 7 a1g ArE HX TIAqE
T @A 9T F90F w4 i #7 fTEE
(relief) & fag fag 1 geg= 97
7 A7 AT FAT &, WL T A
ARz F1 fTATE § F07 4gT @=1 FAT
vzar & ofFq g =i oAE 2,
qWEe] | TAAHZ F WAL TF AT AT
Fafora 7E #7 ) AT qF H wAHI A4S
T FET 7T TFF AT A1 AGT FAT 94X,
FAH AT TEI SGTET WARL 17 qAT F )
THHT WO HA dgd @l F qEr,
7% 97 941 & A1 | TR T
T A9E T 13 TES Tl TRl W4T FAT
o1 | | 7 foge wa fage 7 o an
HTE 9T I AT qTFC ©7 g7 fFar
a2 TS FAT TE] IAT 4T 97 | T JEL
#, I TEl A, TET FAT A1 T I
TET STIAT a7 F&T AT TAT T AT | T
gaar ez 8 | faadT g afzar 2,
AT, AAAT, NEATFIN, FIEN GeATE TAHT
wag 4 4z faezz (silted) #W
81T T S 21 7€ & i arg W 9y
ST UL TET FT WA A Rl TE[ 767 TFAT
HIX  qET FT FATT FATET 21 147 2 )
qfourg a8 g1 2 % 7@ & s afy
ar 2N Y 2, THE wEEr Al %
frad & 3 afedl w1 omf I IR &
FIEOT TEH T T TAAT AT FY el
fis &\ (steamer ) F0W FT wwAT
oY wyfere g1 e § | oo 2 ° R
|rE & a4 war & fw o gr i & faA
W og aF €T w5 T E w1 sam
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gfas  (service) fewa (dis-
turb) oA & | FAFATH gL AR
grer wir § 3w (dredging) #%
& T4 F m F fadr 12 FT 0 Aar
frar &3 4 1 w7 gu 7§ qEl &
#g W¥EE  (operation) FE g
a7 W THET A9E X IW AT F 4]
qrE THT FAFAT F 4209 & Y, ST
fF smrediy wEiew F1 w9 ATEH AT,
qIEr W7 AT 4T, ST 9ES FAwd A
FAY TET ATAT | T T4 4191 A1 2@ g0
e Sy ww A & s ot
®T W HAT 31 747 31, IAAT qag
gt vz F e fear s | e At
# ww fo g wrrta AT @
T Y wEAT § g a1 fF dfafew §
HFH ot ATHF FITNE F1 TG FA
F fou aferey 47 mTadHz F 20 W
FAT AR FF i wE T @E A |
T a9 & W Rl § o 35 s
g1z d famat wag ¥ quz & 91 aav-
MR E IART MELE H FHT A T I
FT BT TE FIA F WA (7 AV TE
g mfw Sl & J9 | s fawea T
g1 1 1 WY e § 47 ga 2 fE
a7 o® "uer 97 fa=re w71 a9 9w,
e Afzar &, IR =150 Wi 7 ST
FTH IAAT qE W AT TG A7 777,
arfs wrwET amt g a9 AT g w7 oar
WHFT ] 1 AT 2 A A Z 9 )

Tl AT AR dwew 7w (postal
rates ) & T¥EE A FEAI 2 | T qFEY
# wor & @ g S T A
of oE ¥ A #Y ff W IR a2
A faar ar v 3 39 0% faEme
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T AT T A9E T@T 4 qg WA Far
2 B 39 97 1399z 7 59 A FrEEwEr
TEN AT | WHFZ, ATF WFT FT T4T EI,
HIT AT W4T 6127 F7 707 2007
qUEq § 7Y L8R F T G FOhW
gt 4y vw7 uw moww  (resolu-
tion) T fFar a1 wiT 3§ ST
F1 AfTERT 7 99T W AT & 9w
HAT 9T W F21 97 5 F o o T3t
AT (newspapers), ATHH
(magazines) #fr feamEi o &
qwew " (postal rates) ®r
2T 1 fargEm F Taw & arer F fiae
W IR YEH g W, T Lo0 TWHE
(per cent) 1 & | fowm wdfrorr ag
gm f& «ofemw fawfawr ( public
business) gEF-FFER FT ATE
AfT g$ & | T TEE A AT AT
FCA & F WAL ST GEAT AT, WA
(authors) #, &% T&%i v fasy
# v wT g & W7 7 o afewe §9
AT q & AT A A7 gEs
FH AW K AT E A A fofr
ag> ¥ TEl SATAT FHY gL 2 | AT
ATATHT # TEHT 7 uAed ared  (ave-
rage price) ¥ = fa 7AF
AT IFTT gRET  (postage) 23 AW
e # 1 Tofan EmE F A0 S |/ a
dro ffo ¥ TEE WA F AT THAAH
(book sellers), s=W fFami
FTHATAT F9 &7 faa7 & 1 |17 oHy Jre o
grar 2 fo w907 g ufaes fasfr #
T 9T WE ¥ | OF IIEIH AR 3T §
fm ux a% 9%z (book packet), st
q7aq & faeelr &1 {7 ST B, TAR
TF Tz e faweft & sre oA 2 A

w4 | T T TR WTEWT | W | @Ed oremmad gy | ar e A ¥
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figrgeaTa 1 o F THEH FT A W€
2, 98 €9 F oY A ¥ FE SR
qgar & | wAfET § Fgr o §
IF Thew FT & gIH 7T §, W
AN HTA A 7 777 Fva1 & P fargeamar
& 9t 9% Thaw wife § Tza &, F wafoer
Y 5o gedE T TEE | fegea
T A TIAT AT T Y, FATL g ¥
wg Atfy @t & f& sads foedt
i:w mwmlﬁﬁﬁ
AT & AT AT e | O e
& & gare w weA, o @ dfE @
W e wred ot a2 faew g A
qey & d T WL ™ @ @ A fF
fararral ar dwsfew AT weETd v A
¢ TET FAT T HET 9F @I E |
AF qrEST TIE R AT agT @
AHARTLY T 4T T AGT WTH TET & |
T AR g ¢ fr oy A A W
g oz g5 ard vt & gE & A -
A srAraa ot faar 1 WO maw @
o & 1 ar GdE wr| e e a6
WY ErAT & WA aST T A

@ g wEWesw (income
tax) & warfeers FEAr & | e
& WTw & qafeaw 7 w1 fawraa
@i & wifs wwaw ¥ ol 5 5
WA T fF TmeE AT a A g |
g 5% & 57 TeWEw 9 &m O
YA AT 1iEY forg o g g
feg W wa we fage F a1 & R
THT tAade (assessment) ¥
W1 "t W7 T 2, I9F TEAHE A7

A & whE WraEAT G F #

Wit 7ar & ag & & & @ (in the
long run) srEr & g4 72 Y qre |
w7 Zar g fr aga ¥ wefiard F wfi-
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Y AR F AR faoe = A,
T I AN AT T AE T S
T i 9 & <0 iz wm &

fasRa g &) oF FEET ¢

"Kill the goose that lays the golden
egg".

ag Afq gewrwew aral ST ST W |
THH HATAT A1 4T qF A E, ITH
o at aga & fawew & 4 fww 9@
& afFa s seez (honest) AT
ST § F T4E 1 § | W TEaiaw
F ot G, d Tgiaw 47 Jar EF—
T v ge ayat aw R, frare
WY Fower H—3 a2 amofo  w
THE Y AT F ALY TE ACF AT A
ST & sraard, sTd g, 99 97 &
frmgesed & 1 @ g AT gg awa |
TEY WS | F AT AT AG0 SAT rEr,

| WA wEEd W OUX 43 AT § W

ATl & F & AT wAT AL 9RE T |
Ruorforar @ a9 F awf § 0w
T, IR o @M w9 daEr
frd, »fe7 uw Gur TEwdT W
faar

SHRI S. N. DWIVEDY:

Gﬁ "o THo fﬂ'ﬁ'ﬂ H ql'l"ﬁ’ﬂ' ﬁ
war 2 g |

SHRIR. P. N. SINHA:

S FKo 9o UHo fegr : mar
grafae qEf T & & |

SHRI S. N. DWIVEDY:

off quo gAe fEAE @ WIT I
fawmm +f w@a & ?

SHRIR P. N. SINHA:

St e qto gAo faegl @ &t
Tade § W ag fAw & oAy
TIHEH & T A2 o o At @ T
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M (proper) wEwAz AT MfRT,
Aty @ A ey | g AT g
2fp o Terwdem & wmifead &, ST
St wafeaeetes w9 (undisclosed
income) &, TEF gHET F o I
grrarfen) frgw e & (plane)
¥ 9T W@ 91, 1 WL A9 OF qET 43
oY fage 7 o7 wewwdeT wifeae &
AT AN HL a1d g a9 g
AT wfedi 9T w1, @1 49 I
A d AL AT FIO wrAdT sl
Y |

THE

matter.

SHRI R. P. N. SINHA: | will tell you
but not here.

=t Ao qte Qo famgr: ar &
72t wwm T fF S wew et |t e
AT ITAT & A TH LG Wl HIAAT A1A 1
FT TEAATH B FTHAFAT S | TR GIAH
g fF—a7 g o ——Fr waF 9w
FIEI  AafeEwes  TFT & | THFT
AT IRIL T T AT 0 $ATH
T v § w @RI ATl BT qar
T qFAT & |

SHRI H. P. SAKSENA:

oY Qo Gte galAT @ FE THEATT
(imitation) v & av 78 &r<r ?
Serr R. P. N, SINHA:

st e qie uAo fagr : T www
g Wg wEE ot W e F
et § w3 o avaw F fasm e
el F @& | 97 & A faudde
# S Aol &1 1 8 IHET UEA & A
F Fifarw F4 A IA7 O fraame
(dishonest) wmadt & =7Fr gar
AT |

DEPUTY MINISTER FOR
FINANCE (SHRI M. C. SHAH): Tell me
the names and | will enquire into the

AR TR A G A A wE
4% | ' -

[For English translation, see Ap-
pendix VII, Annexure No. 107.]

SHRIMATI SHARDA BHARGAVA
(Rajasthan):

SR WA A (TAEdA)
Iuren wEEE, A, § 999 97 ar
ud =t ot #Y, g @A & g
gra ore O fwar §aard Far
g | AR wwEd g 97 v 5 e
gaedt 7 T8 a9 1 “#fefar weAe
awrz” (Deficit Finance Budget)
Fg < fefemrga (criticise) frar
g g & g oF afga F
oz Wt sz & fr Y1 Delieve
in cutting my coat according
to cloth” =@ @F wfgArdi ar
97 ¥ gy 2, gNEr Tar  FAr
Fifg WX F FgAT =g § v ol
wrziw (public finance) #1T
y1542 wred=g (private finance) #
T2 WAL & | I TF WA FEAA
FT 95T &, gar% 919 fqmAr dar & I9%
AR & gF  ad Fr gy A
afeers GrEA F g7 4% X@T 9T B
fir 2o 2 awwa |1 8, I F HTEC
ofqs AT FA A T @G FEATTFAY )

o ATFE F N W A IAT FA
% fa Gam 7EY 20T AT 3T AT AT
ward afys 2y F &Y o /Y FTET
Z9m T T I FAT F1 g0 Far omAr
gk arawe | ffEfaz g & 1 w3
Za AW F T 9 nfaE w1
TA o7 FFAr {1 IA FT TG T 8
o: 9T Afaw AET | %W oA A
fipfaz aoe Fff aT avaT 2| WA 08
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g fo ot wogr wfas g9 20 50 2 98
frer w7 7z & fwar o @ 2 317 Fea
w17 frar o <z 2, 90 & awqE A
FY STHAT T BIAZT 9FAG ATAT § AT TGN
e fawr fasrooinr wazg & s fw
WaTAEoy ArEe 7 FE 47 :

"The increase need not necessarily be a
matter of regret or alarm. Everything

depends on this matter, on the nature of

the purpose for which the expenditure has
been incurred and the results produced by
such outlay of public money."
a1 & awerdr # {5 Efwfee A
Fz@ w15 ara A4 £ 1 gL WY
WY AT o1 & I 29 & fgm AT qad
& ATAT 8 T §1 §F a7g T Sfwfae
AWML AATATE | FATT RAar F7 ATH
Al UHMT F TET HTE OFHAFL A
WaATd | Fag 3 5w Fgar arEd g
fa zomer iz Sfwfe 2@ go A @=F
I AT SIAAT BT ATH TEHA ATAT Y
at s gfwfee g gfa A am
AFT 2 | B, UF ATH F NG WA AT H TG
FEr, M &1 q@ T L, WA E
fr framw & = fAfa @t s 8 &
vy 7 F1 wafy F atg 2 T 9T
ST A @R & & e
T ORI A WX § UAT R qhqeT
&1 fraram zr g faad = oy
avE [ w4 a7 wiafezw & s
T T Y AY 913 OF qW FA F AFA
&0 2mm,  Tod fem gemn, e
(plan) am+r ZrlY, @ & ¢4 T
a1 FwY Wi T ST WET FT TEAT |
w7 GHT Argw gEAT & fr g &
s & feedt Wi w1 W e
o T A & g e s saw
T AT G § | I R g

1900
a7t s @ A a4y IR A
wrw g 5 14 ad A WA T AT
Torwr ewmr fe lr grr o=@
AT | F TH 9IA F TAAT § WL ALY
g fv om waer wqs F waw gwfEg
FAE ot gga TR A Oy
Fan e foedr Wy &1 78 "wwET 0
W ur aF s ard 4 ag A7 @
fora o aga & o wrd ot & 1 st
WIAT § NATHA & | T2 T FT 200G D1
AT A1 gATe fammn F 431 g€ & Ay
w7 fagsr | 1 g f&el § 9z
AT 424Y g€ 2 v WAt A qrAv 4
(i fgedt &Y oA &) wamaT o A
STHT =1f2T | g AT e @ W]
a1 g4 A fad| § geF A afag )
29 T A0 FaT a0 9 ST 47 W
o F 1 fasm § g3 & fam s
TTAAT WIEATE AT AT AT 2w
qz= & fqo gy Awar gfEag
af 2 1 feT S Wt 4 AT saE
al, W "%t | FF TAr 2, a9
# & g wrar,  + fee @aT v 99
FEAE G4 fagr 20 g 1 W
I AT 9@ A FIA0 AT A A
AqrAar 2 1 fage 7 A fEEr 40 g e
a1 mageat (education)  FATE-
fed=m  (qualification) & &% #
TF Tl FET T 2, A1 F@H A7 T8 AR
FI WE-ATF FON I oreqw 1 A7 )
T WAAT W AT 3T A% ' ¥ 3,
q9Z T ST g1 98 | wawr 7 A &y,
g% giwewm  (translation) @F
ey & 7 foar wma o o= fgly
W AT AT FTE TG T #Y 917,
o 3few wolta ot dr | @ @ am
W o dr gw & v o @ el &
sifer fovagr o <gT § ag e # A
T e U Wi F fag seafer

General Discussion
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e S & waar st
fert ar 3z 3=NF o> fe=d, oY 5
AT 330 AT TN E AHY Y, AT A
famm ar | gar wrrT IF gy of 7
W onwAr g S gega frar v A
FFEE TEAT S oAmr o ogqr a7 ofr
feet % &1 v 1 afz zart aradr wd-
WA ST o mawr sy wrerarn =y
# &3 A e g gmn o R
at fe=t 7T aFAR FrET F7 FEAH AF
g ¢ | e ¥ T wrAea 1oy S g
T Ft Afaer § oA § W #R)
oY wfaass § F9r2 Aoy 1 fEer
H E1 A9 T | W WFL & FI0 IB(
F7, e 2, geETe aeEwmn ey A
R AW T § o & fam
qToF wifaE w00

@T am w7 fioar F awrw 7
FgAT 2 | F oAt g B forer & A
H T 979 7 5 aT FEl A A E, FA
ST TET 2| 7T AT FET A TR, T
gur 2 ar 2% @ 2, A 3 @ g
Far | o F @AY § B g i ol &
777, T F AT A A(E ZAT 2,
foer & orr & wrE fasg awfa wFF A
QFT 2 | TUH 9FY AT TV HAT 4 W
T BT fae & wew s 3
A f 7z Bt @ fgm A41 2, |
g oi Tt F Sy g &y wwfa w
arfaw 4, a7 wrs 3= w1 w7 A @y
B R AT FaAT O agAr #, w7 gAT
ferstr et St oY 7% AT w7 A% £,
f& fen Ay W= ¥ gAAT wwan @ fEar
T T 2, 7% Gt @ W@ 2, TaE s9an
agr fear 3, @ W wer faur 2,
qga § T M BV g 74 7T
T aga § famfedi & fafaw &<

fear 2, ot averT & a7 fevq, farer
TET & 1 797 (0T FY TAT T T g%
guTe 4z faadf st (5 s s Frfasit
9T F AT agi a7 3% 7 faa fas
W17 3FH 990 57 |3 2 KT Amed gy,
S T FTAATHA 2T, AT AT FE
af7 & wewe g A S A
faor =qm 3 w1 2

it 77 fam e azi waa F fe=y
T dFAa gu gAre wiadr frx o
AT AT 7 72 4 7 3w F faaa
AT AT E T AT A1 THAAT AL
i 21 ferer F Fo a1 we T AT
gz WY 7 o wadr S w
&1 fori siqatt ag13 # fAn agi Te AT
g, A ama FE 1 q d1 "7 T4 &
AT FA | WA g, 77 gy @
AT 5 A7 77 ATET T HAHT BT Y
tefeafam (discipline ) #r& &3 |
gy fodt et @ A1 A A E
TR 2 &, ITR1 TN AT AT A
T grar e zare a=a, #11 f owfea |
T & AAT AT, AR (A aFTT AT
feegr & wAT afeo, fERoawTT AT
feferfem st famar =ifgn, 3 =9
q77 S &AL A | AGT A DGAT
fzerr @0 FF7 AT AFAT 4 6T FATL
el # avaa franfaat &1 oz faea
Y AT ATH AT AZA ARAT | THFT FTCA
g 2 fa garey 1 AT farer woret
gz AMN %, WA AT IAW A
qfrads @41 faac s, 49 7% gaR
F¥ ZyrEr AEL AT AT AFAT A

T AT AT W ag 92 47
oY T w2 B oz faendt o
FAATRALIET $ AT A T YL
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nr gw 2ad # v & fafiwsr wmit &
FET T FEA g @ A1 HE 9 KEF
(strike) fd s & 1 W g
w6 fawg av wwfrargEs  faere fear
froqody oz § #2 ? AWCATFE
faar smar & i ag wonfas arfeat o1
qTHAT & | 31 §, AT F g T a
WY & TR Wer A wran § i ag R
FEWH HF A IAY 1 TR WE
w¥ferw i wiT st A A w1
oqre 7@t aar | faemdf SR & ata
HHFL FAA WHTAT IO F 27 § W
WATEE g1 T § | q 47 a9 §
& == o W O g AT | §
g afg ara oft & @ & gt w
TP B a1 foer g w80 s |
wafa & I § wefas ozl F a8-
FE A A WF & 9 FAfd § 9z
q| oE o

WA AF AT w7 € T 4
2 & gl sty ada fandr sorelt @ @8
g 2 | A A FEg A § R
SOTTET F1 GHTA § G ST AATATAT A4
g ot B gmwama & Mrdqur g
T woTT faeqr % amaf 9T @ 5 ¢ Y
&, FowT ged wdl F gged g | wrer
g% qaT & f& st sy & awg § oy
fareamn wroew g€ oY AT TAEET AER
% e o forardf &= W2 wifasil &
fga a2 o &, a9 98 a0 a4
euR 7 & QAT AT @ § | ITH!

1§ oty 7 faars TG agar

|

FL AT A &l | q@wt 71 97 & fF r

Irgia #rg ferr @t 79 oif @ fr
ITA1 ARt Fqar w%, Say
nqq T4 9T | g1 a¥

i

General Discussion 1904
# Avd Toream w1 fs wo
et g |\ A T AR F wEr
FHF F AT Yoo ATH| & fAm T 471
WA IHA U T AGH T § | A A
93ré ¥ maeqr & fag wa wer
AT Lo 0 NEAMTF AT qF Frfawr 2,
oq fe areew 7 Qo weTyEF 9 1 730
9t w3rs  fawzi (shifts) & #r
ST 2 1 A WTA HEATTH 9F H T2
AR FFAIAATE 798
TIH] F FIE A7 AT FLART § T FE
&5 # F1E A www (programme )
T AT § FIF ITF W2} F AT AR
WEATT AT Fgq A framy & faes 7
R At S & 1w 39 Framr &
faafrai wX weamst & foao ska
H1F & FL GET KL I 9T E | o
gFre ¥ aar # B Peely faew
(congested) Ta 9T WIX WA
FT AT |AF g1 Frar # A w5 g
AT FAwav 2 A Frantagt s gmfas
fosmer am 2 @war 2 1 AT Frafaw
TE GO EIT & AT GO A1 A< AT
agee. gt | uF fewEdz (depart-
ment) ¥ weATE  afz gaT fanrdie
F WEAITF F I N § 1§ OF 3O
HT 74T ITgAT | T FW TG I g
2 AT o TES Y WANTT FATAT AT AFAT
g fF =gtz fra awg o agrd &Y
grit |

FmE (commerce ) TF ERfawe
(technical) fawz 2, ovg we'"
Frewi (arts  colleges) #  wmd
T F arg & wrs ey } ) WA 4
g fr e § Gy ff o’w
1 & wify = & fawa & AFh
T FATT F AT AT G ) e
W stegaa  (professional) aar
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Enfawe FTos| 41 A Wewar &1 | w0 Iwfea  for frer qwd 3, o

agl FTE AT FOA F & 9grd A
g\ g az wfge fr s 7 dfere
(medical) 7ar ifwfrafar (engin-
eering) #t @ dfeww  faw
(practical training) &% &t
T spgwr &, aife Fd @R & T
faramdf s F§ sy w7 @@ |
gzt gfeafady § s douz F1
e Ay Sfwa far &7 47 g # )
W A F AU Y AT SR Framit
Hag @ e QR H 7T I agge
WY W wegmAT § unemployment
#T o & fAg oF FAEY qAT o | Iw
waar 7 wgr arfy “B.Coms, are be-
kams” | a1 STo0 F AT AT AL FH.
% farer & a8 @00 BT FFTH AT 2
walq 99 FH AT HAT 4% 47 R
A, Fm, w1 g g g dwlare
farer 2, X SOTERATE T
T AFTCE | TG T Y, AT A% AT
T AR AL Fw. w
FL AWM AT A @A |

WETTST  &oo § FTAG § fooo ¥
ff s e aed € | AT T
¥ e a7 F AR T AGT FHG FOA
FaT & I faae 7 & fag &y
wer e, farar w4 ww wmew &
SfF weraem FTeSt ¥ gEAT  widAw
, GE § AeF g1 & wafed gk wre
frATT &1 AATFCH  UF HAT HIAH
Froe a1 faar 9@ | 95 939 35
wgT g0 o F7 & w7 aw | fafer
(building) & & sk af fafesw
aar & fag G A9 & 1w A
T #1 9 faua |§ e T
Y WAz FAr =fag avfe fa Franfaat

!

a1 mad Ffae 7 @ faar g

¥ woreary  qfmafadt & aroew
¥ g7t @ § 9K ww fadz (exe-
cutive) #T Ht g | agt W v
fowat & sfeewa i &R & wee
ferar gt ey @ o< daw A 9 & qw
1T AFTC &N AT § | W F 78 g
st § e ar a1 oo gfafady
#1 wifa® w3 fas @ 97 Ivfrra
fawsi #1 9% d9we  (post-gra-
duate) FT ¥ @R FT AT FH
AT TAEATH TTHTL F TG AT GATHTS
g ur o fF s oreaT TaaT
frasr gor &, <% fag &g Tawte
F1 IAHT WAZ WA FCO fEw | 74
T A1 FT ATAT A FAT § S
afz #1§ a=47 FANR AT F AT IAH
Fre At F1 fadw &g grar @ WA s
FT qfaF 24 @A § | T A
[Mr. DepuTy CHAIRMAN in the Chair.]
TS & STPAT FT HH qA4T AT AR
FAT TSEATH TAAHE STHHT HT T
Wi wEET o e @ g 7 A
ga @ fafgm &2 1% oo Fnf Y
FOEAT T §, T §F T T
TFIT FT G @AT FAT 99T 2 |
TroreqTT oF A€ (border) s #
ga: fafagr  (military) @9r gfem
# &1 TEqTA HTHTC W7 GAAT FIAT
wor T & e 97 v Wi § aga w9
o< FT AT & HF gawdt § fF daw
wardz (Central Government) &t
foraT WAT TS TAAAE FT OFAL
Mfg FAAT 72T A T A G E )
fara ot AgT T AT FFA F X
FgT 9TEdl § R a5t FTHd ST A 39
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% ST A g8 & W A g
agt  AEI FSW F1 AT FTeel |
frarfora &% faar sma, =9 ow
Exfae Fres Foef § forg & s Wik
oF we A &1 forar F faw | Bfa =@
GaT qHL 2 | 7 FgAT Al § fw we
w1 1§ fovar sieft ST TR &
a1 4% AUIET EF GIE #1 gl AMEQ
faatr fr ot WTeE & WA AR 2
AT A AT § 7 A S i
awe &, AT 7 21 f farr o o o
gawT fawer qvam & @ W7 W
FG T FCTH | W IAFT fTHr oW
S#Te faga & s ar q 6w
T FLA T OF AL o GYo F TwATH
q g1 97—

"Teachers did not develop the art
of entering into the heart of the
students and the result had been bad;
colleges had become factories for
producing graduates, smart young

men and women who were ill-
equipped for future life."

The Governor said that if the students
lost their sense of right and wrong they
would stand before the world as naked
brutes and the very foundation of culture
on which the greatness of India depended
would be destroyed.

&t Ty wEAr 9% & T or 4 iy and @
sz oqr off 78 2 fv e o o
FTET FT ATAAT AGL 2, AT foRe 79 wwa
# aE7 7raT 5 TaA gz ) A ard oy
graAt gt e fs fom § g
BT &® | W IW v § UF  gEaTT
ara Aret off s afy g aa 41 sy,
AT WAEAT AT H W1 |, F 0w FHE
oY gy #Y 97 4 oy ) fF T A
#t oiw w7 e wrfere wy wror & o
f& faenfoedt # it sqememeT o

wE 3 wfafa ag gor s fr gt
SETEARAGT T AT ET 2, ITAHT hy
TOHT S | afE g0 T AETaAg T
FET T A A wEn @ fF ey da7
w9 (Five Year Plan) a1 &gem-
dz = (development plan)
FTE W7 woper wal 21 &war | et ofy 2o
% fam feaar @@d weer Fr AW 20
9% 9T 1 f&dr swIe 1 g #v
agaar frie & 1 s=E) faer & e
M 97 &1 9 TSR W TRy
o wwelt 2 werar 780 | TEieg gaTe
fem farar #1 aga o9 & 9T T A T
T wrETwAr g |

wa wury Zree|l  (hostels) #t
araedl & 41t ¥ af|d | 9w § ow
greza 2, ot [ <o Farenfaat & forg amm
g7 9T I W FH Soo faardf @y
# 1 fow oft farenfaedt & fer oy <l 214
a9 aga & frardt w2 afeat 7 g g2
gL s H wa g, faw i
Trart o 7T wgeT; wifE 7y frm
uigw 7@l 7 oFd | f5r oo ans fw
O3 #4979 TT Tg T FT TETE &1 FFH7 2 )
o g § W UF g 2 g ey
AT W § AZH L TRE o
U T & |/A AT qa AfaEteEr
% faur sy mfe aiFafedt @ aar
7% "7 39 # fqanfagi &1 @& a9 ) 73
faare % gfz  gfafedt e goue
FATAT 1 forar &1 AR A IS F
AT 9T W A1 | T A ¥ 4% 0y
FTor At @ g & W g w7 oy
weg AW FT qEAT &, 9T @v
T G GIUE FAE H 9 4
faamdt & =97 1wl w0

(Time bell rings.)
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SURLIE GG L Gl

afafedi & & wmfs w2 fag omd
S GHT 21 9T AT qGH $G A AT
&1 favar & &1 s | gfaafadt & s
9 g% &1 AP Ay & oag nar %
Far agr 72 frrra o & fr oo
ar GET AE & | TE 69 A '
Tg W1 we 2 v oo ¥, fagmwe
s & fafezw aga w0 & | gl
g Ay £ 5 dvEw waaaT e
FFH gua fafeen a9 & fao snfas
HEMAAT 2 |

Sff aaq agT FAE, UF Aw@ A
famaga a8t @ war &, safaw & oF 2
T A AT AT T WL A4S FUHAT
A UF AW AR FEA & fF oA
H ifast A & fo ofr w578 # a2
7 1 afan dae TEaE Ao
warea framt & gaa =nfge fF ag =7t
% fou ot 1€ drorar a9, a9 frag
go ufar & fao oq yeve A1 FrE
FIAAT FAT AT HAHT § |

wiw  mfesr  ( foreign
policy) & @t # +ff w& %1% ar"
T T FEAr & Wi AT o qag Jy
31 2, FifF IIr=T4T WEET 7 GE7 9T
Y &, WL a¢ ST A SATET qH 0F AT
faae & 1 & oW wEeg §ogaAr &
Fgar 2 5 wfoar 4 oifeea #1 o1
fafrdt wz ( military aid) 23
7 faeem foar @ @ @ga waa & | 4
* & v 41 5 S 23 W (coun-
tries) # W1 wOF FT TALAT AWIAT 7
s st 7z wrew & fR e 2@
Fea aar 9T /17 g g At ar
wgmar & s, gt fafady oz 3R
F qwmr ag =gy fr A e g

& g7 & ar wYC ArIT F F97 ¥ qgrar
F¢ | 7 afs ATl 1 agrar 37 947
favasqe 1 = <& 1 a7 3% fag
Hie gaeq sorT & faw &gt & @ &
AT BN | AT ZATR ATCEAT & AN
Fr faare & fafady oz 3w @R
o0 T A7GT H TH3AT WK (6T 7 Fgaw
fe ga mfafar g, oz 793 S & 1
forard oft g% wieT & @ 2, 99 1 a9y
fa=re 2 o7 wa gaTE Aar GfEd FamE-
AT FT T 5T H HHGA F39 3 |

(Time bell rings.)

I wEEd, # faw o faaw
W el § | 7 o fawe  gafeg
T ATEdT g v uE A aaae e
zrza (Women National Savings
Drive) & a=sa & #zar 2 149fF &
I & grafaa § iy ag 9w 3 0
gATT Wd AT wEEm A v afa
TrEd A1 ATEE &1 2 % w1 afae
# aga Fm frar 2\ F A0 FFAT
wrzAT & 2% A0 s o o7 19 w6
F7 T & WL TEAT H | 59 F F fAg
Wfait § | W ANE W W AT W
wias ¢ fr 3ad fra@r faerd o
7 # 1 %= iftw (red tapism)
Frawz ¥ FATA FW AT XA ZATZ
g ey & forar oft AT A1, WTEA
a#\ f Fa wAmE foar wav @ w2,
wat a7 T & | S osEr (agency)
&7 1 faezw (system ) # @7 sAAT
Feraraes  (complicated) 2 &
IEEY AFE A AT AL, T T T4
ey frena & = A F | R T W
a1 W@ &, A% g § ff qE 39
AT &V | .

(Time bell rings.)
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g |ff wwr 7 g wefav afz
foe oot o e ay s F AT |
srsaw fafre qea & awe goe
AT, AT ST F T wAEA | faw #7
wor gt fF @ & oo @ e
TEE

([For English translation, see Ap-
pendix VII, Annexure No. 108.]

SARDAR BUDH SINGH (Jammu and
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MRr. DEPUTY CHAIRMAN: Your
time is up.

[For English translation, see
VII, Annexure No. 109.]

Appendix

SHKI SARDAR SINGH (Rajasthan): Mr.
Deputy Chairman, 1 see that the treasury
benches are almost empty. I see that during
the Budget debate, which is probably the most
important debate of the year, not a single
Cabinet Minister is present and only one
Deputy Minister is present; and, of the
Members of the Congress Party who are in an
overwhelming majority in this House, not
more than ten or twenty of them have been in
attendance in the House during the greater
part of this debate. It is a pity to see that the
Members of the Congress Party have taken the
proceedings of the Budget debate as nothing
more than a meaningless formality. I am sorry
to see this state of affairs.

I regret that I cannot join the chorus
of fulsome adulation in which
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hon. Members have been indulging in
mcongratulating the Finance Minister ,on his
Budget. I also wonder if there is really very
much sense in offering criticism since from
the very attitude of the Congress Party there
seems to be no intention on their part of
paying any attention to any criticism which
we might offer.

Sir, I think it is
that I read this
of great deal

Nevertheless,
-duty to say
mwith a sense
appointment and, if I may say so,
frustration. Disappointment  and
frustration because the criticisms which have
been offered in this House before this year—
if I may say so, they have been offered on
more than one occasion—have been ignored
com-These criticisms it seems have gone in
through one ear and gone out through the
other.

my
Budget
of dis
of

Now what are the broad facts about this
Budget, Sir? We have been told by the
Finance Minister that for the last year the
deficit financing proposed was of the order of
Rs. 140 crores. Now. in actual practice the
loans etc. which were raised amounted only to
something like Rs. 80 crores. And if you add
to that the surplus on the revenue account
which is Rs. 8 crores. it means that there has
been a shortfall in the deficit financing to the
tune of a little over Rs. 50 crores. These are
the figures which the Finance Minister has
given, and I of course take the figures which
he has given. Now I would like to ask this
question. In a country which we are trying to
build up, where you have got plans and where
there is all this grandiose talk of community
projects and all the rest of it, why is it that
there has been a shortfall in the estimates
which you yourselves bad provided? It means
that you have not, for some reason or other,
been able to spend what you yourselves have
said you would spend. Now, -what are the
reasons? T(ie reasons, I think, are quite
plain. You have

1926

I got, Sir. three shortcomings. You have a lack
of planners, you have a lack of projects, and
you have a lack of managers. By managers |
mean the administrators and the technical
experts who would run these schemes. Now,
when I say that you have got ;a lack of
planners. I do not intend to cast any reflection
on the members of the Planning Commission.
You have got undoubtedly very able men in
the Planning Commission, but a handful of
men, however brilliant, cannot be expected to
do this terrific job. And let us make no
mistake about it; it is indeed a terrific job. It is
no good our planning in small terms and in
moderate terms. And that is unfortunately
what has been happening, because the
position is this. You have got plenty of money
to spend, and yet you find that you are not
able to absorb that money in the building up
of our country. Now, why is that so? It is
quite plain, Mr. Deputy Chairman, that vour
planning experts are not sufficient really to be
able to cope with the job. You havf not got the
projects; they have no been worked out, with
the resul that when you find that you art in a
position to do certain things, you suddenly
find that there is a lack ol projects. Now, the
same thing is true with regard to the actual
managers, the people who are running these
projects. Often have 1 heard it said by
Members of the Government, not only of the
Central Government, but also by Members of
the State Governments, that we have a dearth
of personnel; we lack engineers; we lack
technical experts, and all round it is always a
question of men, men and men—we haven't
got the men. This applies with particular
emphasis, Sir, to Rajasthan. What is the
Central Government doing in order to build
'io Rajasthan’

General Discussion

Mr. Deputy Chairman, I have spent
considerable time in going through this
Explanatory Memorandum, and I would crave
the indulgence of the House to read certain
items which will bear out my point. I turn.
Sir,
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(Shri Sardar Singh 3 to page 66
this  Explanatory Memorandum. The
heading is "Industrial Development".
Details of the provisions are indicated
below. Item 1 is "Grants to the Council of
Scientific and Industrial Research".
Item 2, "Purchase of shares of
Company to acquire Hopkins & Co.
(Travancore) Ltd."; ifcro 3, "Corpora-ion for
Mineral & Sand Separation Industry";
item 4, "Indian Telephone Industries";
and then Salt works, Hindustan
Shipyard Ltd.. Penicillin Factory,

Machine Tools Factory, and the list goes on
and gives 33 items. These 33 items are all
for the industrial development of the country,
but there is not one item here which applies to
Rajasthan. [ turn the page and come to
page 68. Iam just turning the pages at
random, but this would apply toany
page in this Explanatory Memorandum.
Here you find electricity schemes. There
are eight. They cover Manipur, Tripura,
Himachal Pradesh, Bhopal, Vindhya
Pradesh, etc. but I fail to see any reference here
to any work with regard to Rajasthan.
However, I will not labour the point with
regard to these particular lists.

of

the

Let us come to another section, a section
which is very interesting, a section which is
very important— section III, "Notes on
Important Schemes". I turned to this section
with a great deal of pleasurable anticipation
since naturally I was anxious to know what it
was that the Government had in view so far as
Rajasthan was concerned. But what did I find,
Sir? I found under the Ministry of Commerce
and Industry, khadi industries, cottage and
village industries, development of handloom
industry, handicrafts, silk industry, the Indian
Iron and Steel Company, expansion of Mysore
Iron and Steel Works; then I go to Calcutta,
automatisation scheme; Bombay, expansion of
telephone system; Delhi; Madras. Page (after
page I turn over in a section which consists
of some 30

[ COUNCIL ]

General Discussion 1Q,&
pages but there is no  mention of
Rajasthan. Every important mscheme

that you come across seems to relate to
Bihar, Uttar Pradesh or Punjab, while some
pieces are thrown to Bombay, Bengal, etc. Is
it because Rajasthan cannot plead its case at the
Centre? What is the reason for this state of
affairs, we have a right to know. I trust
the Finance Minister will tell us why it is
that, although it is now five years since the
State of Rajasthan was formed and it is now
three years since your Plan came into operation,
with the exception of the Chambal Hydro
Electricity Scheme, a scheme whose first part
only will be completed during the first Five
Year Plan—even there from the speed with
which it is being implemented we do not know
whether it is dead or alive —you have no other
scheme for Rajasthan, whether it be irrigation,
agriculture or industry. 1 can assure the
Members of the Government here that we have
developed a sense of disappointment, a
sense of frustration in Rajasthan which it
would be very difficult to describe
adequately, which it would be very difficult
for you to understand to the full  unless
you happen to visit Rajasthan. I would
invite any Member of this House to go to
Rajasthan and see things for himself. I
hope they will accept the invitation.

Let me remind the members of this
Government that the strength of a chain is the
strength of its weakest link. You cannot afford
to have lopsided developments. You cannot af-
ford to build up this country in terms of certain
States which you consider to be important and
leave out other States which however
unimportant by themselves—and I do not admit
that Rajasthan is unimportant—form a part * of
the whole picture. You have got to have an
entire picture which is balanced in all its parts.
May I further point out that with this latest turn
in the situation—I refer to the American aid
given to Pakistan—the importance of Rajasthan
as a border State, as a Frontier State has grown
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up considerably. It is only natural
and it is only important that the
Centre should therefore not forget the
rights of Rajasthan and the interests
which you serve in order to develop
Rajasthan. Now I have no desire to
go on hammering, away at this point of
our developing Rajasthan but 1 say
this  because the  representation  of
Rajasthan at the Centre is so weak,
so often the case of Rajasthan goes
by default. In your entire Ministry,
you have only got one representative
of Rajasthan, i.e., a Deputy Minister.
You have got one Parliamentary Secre

tary from Rajasthan and I think in
the whole of your Secretariat organi
sation, you have got just one repre
sentative of Rajasthan who is at the
Joint Secretary level. Now 1 do not
say all this because I am in favour of
having provincial representation or
having representation on the basis of
the States. That is not what I am

advocating. But I do wish to rub it
in.......

MR. DEPUTY CHAIRMAN:
minutes more.

SHRI SARDAR SINGH: But I do wish to rub
it in that because Rajasthan has got so few
people here who can talk and put the
grievances of Rajasthan before the public, that
is no reason why you gentlemen of the
Congress benches should allow the case of
Rajasthan to go by default. Therefore I say that
I think the Government could have done very
much more because apart from one item of Rs.
3,40,000 which they have very magnificently
set apart for the purpose of investigation of
industrial projects, apart from that, you have
given us nothing and what I sincerely hope is—
in fact if I may say so, Rajasthan can demand
this as a matter of right— ' that the Finance
Minister should at .meast tell us why it is that
you are not in a position to help us. We wish to
work. People on our side have joined the
Congress Government in Rajasthan. We
recognize that unity is required in order to
develop that place. Now we ask the Centre to
come forward and help us and if you

Two
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cannot, then at least tell us why it is that you
are not in a position to help us.

PanpiT S. DUBE (Madhya Pra
desh) : Mr. Deputy Chairman. I
welcome the Budget but before I pro
ceed to deal with certain details on
the figures side, I wish to point out
certain matters in connection with the
Pakistan-American aid that is so much
in the air atthe present moment.
America has assured us that she
will take every step to see that Pakis
tan does not use the arms aid which
America has given to her against India.
But these are mere words. If America
is really honest about it, if America
is really sincere about it. then I pro
pose that these points should be put

to America definitely. One is that
America  must  recognize  that
the accession of Kashmir to
India is final. That must

be insisted upon. We insist upon it
that before this thing can possibly be
considered as an honest statement of
the position of  America. America
must in unequivocal terms say that
it accepts the accession of Kashmir to
India. And as a necessary corollary to”
this it should say that no help will
be given to Pakistan until this Kash

mir questionis settled. Once we-
insist On this and the question is
decided, then it does not matter what
kinds of aid America gives to Pakis
tan. We have in the past, attempted

to get into a no-war pact with Pakis

tan; but we have failed. We cansider
that if America is honestin its in
tentions, then America must see to it
that Pakistan enters into a no-war
pact with India. The policy of
America is apparently to create a
fringe of outposts against Communist
expansion and itis with that view
apparently—with that professed view
—that she wants to make Pakistan as
one of the bases from which America
can fight Communist expansion. Now,
if that is really so, I am quite will
ing. In fact, I would urge upon our
Government to insist upon it that
America gets bases in Pakistan and
provides an army there. This army
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[Pandit S. Dube.] will serve a double
purpose. Not only will it see that Pakistan
does not attack India but it will also serve the
further and original intention of America, that
of resisting any aggression from the
Communist power. It is because these bases
will serve this double purpose that [ am in full
agreement with the idea of Pakistan giving
bases to America so that really speaking
America will be in a position to help in the
protection of the borders of India should there
be any such necessity. Now that the whole
thing is settled, now that the programme of
American aid to Pakistan is settled, the only
way we can find out a way out of the difficulty
is to see that America respects the neutrality of
India and takes all possible steps to prevent
any possible attack by Pakistan upon India.

After having said that much, I now
turn  to  another aspect of general
consideration. My  hon. friend  Shri
Sardar Singh just now stated that
Rajasthan was left out of the consi
deration of the Central Government.
I have a similar complaint to make
regarding the State of Madhya Pra
desh. They have in vain been looking

for assistance from the Central Go
vernment in  Madhya  Pradesh. In
fact, you may remember that there

was a great deal of controversy regard
ing the steel plant which has now been
finally settled and it is now to go to
Orissa. But we are thankful in this
respect that the Central Government
has now taken upon itself the respon
sibility of investigating into the possi
bility of a second steel plant and it
is hoped that the second steel plant
will materialise in the not distant
future. It is a great pity that these
schemes for irrigation in Madhya Pra
desh should have been knocked on
the head. I may tell you, Sir. that
when the Linlithgow Commission came
round to Madhya Pradesh in the year
1926, a great engineer—Sir Ganga
Ram—was one of  the members
of* that Commission and as
we stood on the hanks of the Narbada, at
Hoshangabad and watched the waters of the
Narbada
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gushing forth—at Hoshangabad the Narbada
is only about half a mile wide—Sir Ganga
Ram said it was criminal on the part of the
Madhya Pradesh to see all this huge volume
of water flowing on without any use being
made of it.

General Discussion

He said that in Punjab they had not allowed
water to be wasted like this and he took us to
task for not utilising the waters of the
Narbada for the purpose of irrigating the
northern districts of Madhya Pradesh.

Now, Sir, we have got two projects. One is
Punasa on which the Madhya Pradesh
Government has spent a considerable amount
of money for investigation. There is another
project, called the Tava project. The blue-
prints of both, I am told, are ready and I only
hope that it may be possible for the Central
Government to include one or the other of
these projects in its programme—in the north
of Madhya Pradesh. A similar project called
Wainganga in the south of Madhya Pradesh is
awaiting fulfilment and awaiting materialisa-
tion. I hope and trust that it would be possible
for the Central Government to take some of
these schemes in hand and not allow the
waters to be wasted as is being done for the
last so many centuries.

Sir, one important fact stands out in the case
of this Budget and that important fact is a
confession that we have not been able to spend
what we budgeted for and that it is not possible
to say whether we will be able to spend all that
money. This confession is a remarkable fact be-
cause on this fact rest many things. Firstly, if
the law of probability is ( at all effective then
what has happened will happen. If you have not
been able to spend money in the past for certain
reasons—and there is nothing to show that
those reasons have ceased to exist—then in all
probability you will not be able to spend in the
future also especially when the tempo of
expenditure is rising to such
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heights as is expected during the next two
years. Therefore, it strikes me that if, on these
considerations, there is just a possibility that
the money may not be spent, then whatever
money can be saved should surely go to
prevent the imposition of further taxes. Taxes
should only be imposed when it is absolutely
necessary to do so and it has not been made
out to my satisfaction that the country is in
such a state that these taxes are absolutely
necessary. These are, at the most, anticipatory
taxes, anticipatory in the sense that supposing
this thing happens we require these taxes to be
imposed and supposing they do not happen
then the taxes are there all the same. Look at it
from this point of view. There is a statement
that Rs. 18 crores are due from Pakistan and it
is because Pakistan is not paying this Rs. 18
crores that we have got to impose part of these
taxes. It is also said that it is expected that
Pakistan will give Rs. 9 crores in the next
year. Supposing Pakistan does keep up to this
expectation and gives the Rs. 9 crores, is the
hon. Finance Minister able to give us an
assurance that there will be a proportionate
reduction in the taxes or that the taxes which
have been imposed on account of the non-pay-
ment of the dues by Pakistan will be
refunded? I suppose not. Therefore I say, Sir,
that these are problematic considerations and I
am against problematical considerations. As a
matter of fact. Sir, my own outlook with res-
pect to the Five Year Plan is this that in this
Five Year Plan we have bitten more than we
can chew and I will further say that it is an
entirely wrong procedure to have such a vast
number of schemes dealt with in the first Five
Year Plan. If we had been wiser—and the
results have justified it—we could have
followed Russia's example in a much more
practical manner. As you will remember, Sir,
Russia, insisted upon all the heavy Industries
in the first Five Year Plan. Nothing doing
with respect to any other matter. They set their
jaws hard and their minds were firmly set
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on this fact and they determined that
"we shall do nothing whatever except
increase our heavy industries" and
when they increased the heavy indus
tries they prepared the country for
other developments. It was then only
that other matters came to be taken
in that country. With great respect
I submit that we are having so many
subjects as the list read out by Shri
Sardar Singh showed and when the
list is so very large it gives room to
everybody to say: "You have not
done this. You have not done that.
You have not done much for
health. You have not done
much for education, this, that and all the other
things," and you have got to defend your
position with respect to each of the 200 or
300 aspects of our development. I would very
much like the Central Government in the next
Five Year Plan at least- to concentrate upon
the vital things that are necessary for the de-
velopment of the country. If heavy industry is
vital then concentrate upon it. If, as a matter
of fact, we have undertaken already certain
jobs which we must finish, then finish those
things and till then don't take other matters
into consideration. For instance I am in
perfect accord with Kumari Shoilabala Das
who said that all this expenditure of money
on social development is wasted though I
would not say that it would be wasted in other
circumstances. In the present circumstances
of the country, in the present set-up of the
country I submit that the Government has
taken too wide a responsibility and too
onerous a task upon its shoulders. That would
be the case if we relegate the vital things to
the background and try to spend money on
every other consideration.

Sir, so many lakhs of people die of malaria
in our country every year. Very well. You
cannot stop this disease and you have not
been .able to prevent these deaths happening.
You have not been able to prevent infant
mortality. All right. Then
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[Pandit S. Dube.] why not stop these
measures for a couple of years more and
see that the vital necessities for the
development of the country are provided
for before you undertake this kind of
work?

Similarly with respect to education, it
strikes me as somewhat curious that
those people who are the products of this
education, those people who are present
in this Council and in the other House,
all seem to cry against the very education
which has sent them up to this high
status. We were all brought up in a
system of education which we ourselves
say is rotten. It means that we are bad
and that we have not the ability to under-
stand what is good for our country and
what is bad for our country. We seem to
be people who are utterly incompetent
because you are condemning the
education which we received.

SHRI H. P. SAKSENA: Whether that
system is good or bad is not the point.
The point is that we are to plan for the
future by changing the present system of
education.

PaNDIT S. DUBE: Is it right for our-
selves to say: "You are bad people. You
are trying to find out still bad things for
the future generation. You are
incompetent to do so." Don't take up this
excuse. It is not the education that is at
fault.

MR. DEPUTY CHAIRMAN: Your
time is up, Mr. Dube.

PANDIT S. DUBE: I will speak just for
one minute more.

MR. DEPUTY CHAIRMAN: You
have already taken more time, two
minutes extra. All right.

PANDIT S. DUBE: I quite forgot about
the time. I am only going to talk about
one matter and that is that I hope that the
Government has taken proper steps to
see that the duties which it has imposed
will be realised. We have seen in the past
that whenever there was an agitation
these duties had been waived or
withdrawn.

1936

The handloom industry has been freed
from tax. The Calcutta Teachers' Strike
gained what they wanted. The students of
Allahabad gained what they wanted by
strike and agitation. In the case of
artificial silk Surat has stopped work.
Ludhiana has threatened to stop work. I
hope that the Finance Minister will stick
to the taxes which he has imposed and
not go back. Otherwise we will lose
confidence in the method in which your
taxes are imposed.

General Discussion

SHRI B. RATH (Orissa): I need not go
into the condition of the country at
present and the condition in which we
find the Budget placed in our hands.

If we go through Part B of the speech,
the Finance Minister starts with the
reasons for the customs duty and import
duty imposed already and then passes on
and on till he again imposes excise duty
on cotton cloth, on superfine at the rate
of two pice per yard and on other
varieties at one pice per yard.

Then we find he imposes different
rates varying from Rs. 5 to Rs. 14 on
soaps of different qualities and also on
footwear. This is what he has to give this
year as a present, so to say, to the middle
class and common people of our country.
There was a time when we were thinking
that soap was a luxury, washing soap was
a luxury, but that attitude has changed
and I doubt, excepting a few, whether
there will be many people who will say
that these things today have not become
necessities. 1 have heard one hon.
Member from Bengal—I won't say
Bengal, because he is coming from
Calcutta which is not the whole of
Bengal-—coming forward here and
saying that betel-nut is also a luxury, and
I think if he takes that logic to the logical
conclusion, then he may ask the people
of Orissa also to give up rice saying that
since one-fifth of the people of Orissa
live on forest products, therefore rice is a
luxury and as such it can be given
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up. 1 am not of that brand and as such all that [
know is that a vast majority of people—and
nobody will deny it—use betel-nuts, and I feel
that the Finance Minister has no right to
impose so much of tax on betel-nut. Practically
the price of betel-nut would be reduced to half
if this tax had not been imposed. He wants to
tax the poor in order to enrich himself and in
order to save the mill-owners he wants to cut
the duty on raw cotton which is imported and
he wants to impose it on the finished goods so
that he could collect the money from the
consumers of our country- That is his way and
the whole Budget must be understood in that
way. Sir, this attack on the common people
was started some time back and v/hen it
becomes unbearable in the future, it will never
be tolerated. We know the Government has
machinery of its own to deal with intolerance.
They have dealt with intolerance in Calcutta
very recently when the teachers struck work. I
am not going into the details of that, but what
has been done? The Government had to
concede some of their demands but in order to
save face what have they done? I would sub-
mit that it is the Central Government that must
be held responsible; it - is the Home Ministry
which must be held responsible for the vast
number of political and trade union workers of
different parties being detained in Calcutta
even today, the ground being that they
sympathised with and supported the teachers'
strike. 1 wonder whether the Preventive
Detention Act was passed to put persons in jail
because they sympathise with and support a
certain section of the community which has
been proved to be just, which has been proved
to have a reasonable basis for their demands. If
that is so, then sympathising with and
supporting such people cannot be the ground
for being detained under the Preventive
Detention Act. I demand of the Home Ministry
to come out with a clear statement whether the
Bengal Government is justified in using the
Preventive Detention
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Act to put in 60 persons, besides the 300 who
are already there, in prison on the plea that
they supported and sympathised with the
strike and for no other reason whatsoever. I
demand an answer because the Home
Ministry might say, "We have a Board; there
will be charge sheets and the Advisory Board
will consider their cases and pass judgments
and then they will be released" but it is none
of my business. I want to know if they are
justified in detaining them under the
Preventive Detention Act. Where is the
question of giving a reply to the charge
sheets? Where i& the question of their cases
being examined by the Advisory Board? I de-
mand that the Home Ministry should
immediately issue orders that persons in such
cases must be released and see that such
things do not happen in the future.

General Discussion

Secondly, Sir, I would like to bring
to the notice of the Finance Minister
one thing. I will not go into details.
One of the M.L.As. of West Bengal
Assembly while discussing the Bud
get brought it before the House how
the great Birlas and Dalmias, Gujjar-
walas and others have evaded paying
income-tax and also cheated the Gov
ernment by not paying sales tax. He
has brought definite charges on the
floor of the Bengal Assembly, but I
am not going to repeat them. Certain
newspapers have come out..............

MR. DEPUTY CHAIRMAN: That is what
exactly you are doing.

SHRI B. RATH: I am not going into details,
Sir.

MR. DEPUTY CHAIRMAN: Do not
mention any names.

SHRI B. RATH: It is a public state

ment because it has come out in the
papers. It has been debated in the
West Bengal Assembly. It has come

out in all the papers..............

Mr. DEPUTY CHAIRMAN: Avoid

names.
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SHRI B. RATH: A section of the Calcutta
newspapers has come to certain conclusions
about the changes that have been made in the
composition of the Income-tax Investigation
Commission. There were three members in the
Income-tax Investigation Commission, of
whom two members .—MTr. Nargolwala and
Baini Prasad— have been transferred to other
departments. Mr. Nargolwala has come to the
Central Secretariat, and Mr. Baini Prasad has
gone to the Labour Tribunal. And their places
have been filled up by other persons one of
whom was a judge in a case in which these
sales-tax affairs of Birlas were being consi-
dered. That judge gave a judgment that Mr.
Birla is liable to pay only Rs. 487, whereas
afterwards, the Birla Paper Mills have
themselves admitted that they have to pay
much more. I would like to know whether the
comments that have been made by the
Calcutta papers are justified or not; whether it
was right to transfer two members of the
Income-tax Investigation Commission and
replace them by two other members. It is for
you to reply and I am not going to add
anything more.

Now, Sir. the next question is with regard to
the River Valley Project. I refer to the Hirakud
Project because I am now in a position to
prove that the Government of India has wasted
a huge amount of money in -certain respects
with regard to the Hirakud Project. Some
amount of money has been spent in getting
machines and plants which cannot be used to
their full capacity. I am still awaiting the reply
of the Planning Minister—for the last two
years—in regard to the capacity of these
plants. Also. I would like to know from the
Irrigation and Power Ministry as to what have
been the modifications in the Hirakud Dam
Project after the appointment of the new Chief
Engineer. One modification is that the Power
Channel of Spillway Work has been replaced
by stone masonry work and the cement
concrete work has  been
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abandoned except for the foundation portion.
When such a modification— and it is a
major modification—is made, how much
MOTP money is going to be spent? If this
modification were necessary, why should not
the Irrigation and Power Ministry decide that
this should be done, even earlier? So, whether
the amount that has been wasted in the setting
up of this plant will be deducted from the
amount that has been spentin the Hirakud
Dam Project, that is what I would like to know.
And secondly, Sir. the other great modification
that has been made is this. The whole work
which was supposed to be done by the depart-
ment itself has completely gone over to the
contractors. With the coming m of the new
Chief Engineer, almost all the work except
the supervision work is being done by
contractors. And as such what happens is that
the workers are more governed by the
contractors and they are getting still less wages.
The question of providing them with houses or
with medical facilities is no concern of the
Government, and as such the workers are being
left to the mercy of these contractors. And
now when we make demands for the
welfare of the labourers, the Minister comes and
says that since they are under the contractors,
Government cannot do much. And what
about those who are working under the
department itself? When we ask questions about
them, the Minister says "Why did they not come
tome with their demands" as if the Chief
Engineer there is not a final and a
competent authority in respect of their demands.
It is always the weak side, the workers, who
will be blamed. If they go to the Chief En-
gineer, it will be said "Why did they not go to
the Minister?" And if they go to tfct> Minister
for Irrigation and ' Power, it will be said "Why
did they not go to the Planning Minister, to
the Prime Minister and to the President?" But
my point is this. Why have the demands of
the workers not been settled as yet? Their
demands are known to the Minister. IfI had a
little more time, I could have shown

General Discussion
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that the Minister definitely tries to see that the
demands of the workers are not fulfilled. Why
were the demands not settled when Mr.
Kunwar Sain was the Chief Engineer? The
demands are continuing since that time. Sir, I
would suggest that instead of going into the
merits of the case now, if the Government
members are honest in their utterances, they
should appoint a committee of two or three
men to investigate into the affair and find out
as to who is responsible for the burning of the
land rover which is alleged to have been burnt
by the workers. I can say that some big
officers of the Dam project were present on
the spot. Workers were on the, contrary
beaten and some of them were killed. When
they ran away, the land rover was burnt and
an attempt is being made now to blame the
workers. I would say that it is the other party
and not the workers who will be held
responsible for it.

And thirdly, Sir ...........

MR. DEPUTY CHAIRMAN: Two minutes
more.

SHRI B. RATH: Why not give me five
minutes more?

MR. DEPUTY CHAIRMAN: Two minutes
more.

SHRI B. RATH: Then, Sir, I would say
something about the uplift of scheduled tribes
and scheduled castes, and the amount that Is
being spent.

I had the opportunity of visiting the
Adivasi mela of my State where I
found that articles manufactured by
the students of Seva Ashrams were
sold. And I thought that if that was
the way how the scheduled tribes and
scheduled castes people were going to

#be educated; long live our education. There
are 32 Ashram schools and 575 Seva Ashram
schools in which the total number of boys
getting education is only 28,498, whereas the
Adivasi boys between the age of 6 and
II are about 3-6 lakhs. Only
and a half per

seven

of boys of the
school-going age are getting education after
five years of attempt, and how
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many years will it take to give even
elementary education to our Adivasi
children? Then the question is in which
language they will be taught, whether it will
be in Oriya or in their own mother tongue,
because, unless these children are taught in
their own mother tongue, it is absolutely use-
less. No attempt is being made in my State—
I do not know about the other States but the
same thing might be happening there also as
in Orissa—to encourage the education of the
Adivasi children in their own mother tongue.

Secondly, these Ashram and Seva-shram
schools, where are they leading us to? After
passing out of thest. Ashram schools, i.e.,
after passing the fifth standard, these boys
will have no chance to study in the higher
classes, because these schools and their curri-
culum are such that they will not fit in with
the secondary education system. So, I would
ask this House to honestly consider whether
or not money is being wasted on these boys.
This may give them some sort of vocational
instruction, but these boys will not have the
opportunity to get higher education. If that is
all that we are doing now, then I would say
that it is time that we reconsider and revise
our whole programme, and see that more
money is spent on them and better facilities
are given to them.

SHRI CHANNA REDDY (Hyderabad) :
Mr. Deputy Chairman, I welcome this Budget
which has got the characteristic of a nation-
building Budget. I also congratulate the Fin-
ance Minister for having presented this
Budget in a prudent and competent manner.
This Budget, like our pther previous Budgets,
is mainly aimed at the completion of our
stupendous Five Year Plan. Therefore it is
necessary, to achieve this purpose, to
mobilise the resources of our country. This
sort of mobilisation can be carried out in three
ways: namely, more of deficit financing;
more of taxation and more of borrowing.
First of all,
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[Shri Channa Reddy.] I would like to deal
with the problem of deficit financing. There is
no room for criticising deficit financing
because many experts are of the opinion that
under the conditions we are now having, we
can afford to have recourse to deficit
financing without any fear of inflation.
Moreover, I would like to remind the House
that an eminent economist of our country has
expressed the view that deficit financing is a
safe and effective means of securing
economic progress, provided it was applied at
the proper time and in proper doses by a
competent doctor. I am more than convinced
that the hon
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the Finance Minister is a competent doctor
and his diagnosis and his doses will guarantee
the economic progress of our country.
Therefore 1 see no meaning in Mr. Rajah's
criticism that the operation would be
successful but the patient would die.

Mr. DEPUTY CHAIRMAN: We will
continue on Monday. The House stands
adjourned till 2 P.M. on Monday.

The Council then adjourned till
two of the clock on Monday, the
8th March 1954.



